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(iv) Report of the Advisory Commit-
tee• on th?. Kosi Project, 1952. [Placed 
in Library. See Index No. IV M. I 
4. (27).] 

PROF. G. RANGA : Sir, I hope 
you have taken note that I used the wrong 
word. I withdraw that word to "a 
peaceful frame of mind". 

MR. CHAIRMAN : I am glad about 
it.  
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national income by II per cent. It 
aims at doubling the income p'r capita 
by 1977, that is, 25 years hence. Sir, 
such a plan cannot but be called a 
national plan and also an important 
national plan. I go further, and say 
that it is also a progressive plan. I cannot 
say that it is a revolutionary plan. Sir, 
this plan does not have any colour and 
in a sense, it is a colourless plan. It 
is not red for it is not Communistic. 
It is not yellow for you cannot say 
that it is a Socialist plan. Nor is it a 
black plan for I do not think there is 
much room for capitalism in it. 

AN HON. MEMBER : It is a white 
plan. 

RESOLUTION RE FIVE YEAR 
PLAN—continued 

MR. CHAIRMAN : Further dis-
cussion of the Resolution moved by 
the Prime Minister on the Planning 
Commission. 

PROF. N. R. MALKANI (Nominated): 
Sir, I rise to support the resolution 
moved by the Prime Minister. Sir, 
some efforts have been made in this 
House as well as in the other House 
to belittle the importance and signi-
ficance of the Resolution. It there-
fore bears repetition to say that the 
Plan is a national plan—national in 
the sense that it is the first plan of its 
kind. It is also an important plan. 
It is national because it is the first plan 
of its kind produced by the Indian 
Government, by the independent 
Indian Government, by a democratic 
independent Indian Government. It 
is a plan which is comprehensive. It 
deals with all aspects of Indian produc-
tion and consumption and distribu-
tion. It deals with all the available 
Indian resources, human, animal, 
water and mineral. The survey made 
of these resources may be inadequate. 
But it is adequate for the framing of the 
Plan under the present circumstances. 
Finally it is a plan which also lays down 
certain priorities. I have not come 
across a single voice to controvert the 
priorities that have been accorded by 
the Plan. 

As I have said, Sir, it is also an 
important plan, for it aims at raising the 

PROF. N. R. MALKANI : No, not 
even white. It is not a white plan, 
because it does not embody within it 
the principle of Sarvodaya Samaj. 

No, not even a white plan of the 
Sarvodaya Samaj, but there are pat-
ches of each in it. More or less, it 
may be called a multicolour plan, for 
it has no definite colour at all. In a 
sense this is a natural limitation of the 
plan that it is not a Socialist or a 
Communist or a Capitalist or a Sarvodaya 
plan. Sir, you ask what colour it should 
have ? Can't it have this colour or 
that colour ? Now, we are all discuss-
ing the Plan here. But have we got 
within ourselves, within our hearts 
within our minds, the necessary colour ? 
There were two Members here who 
wanted it to be red. But two do not 
make the 36 crores of India, nor even 
the 216 in this House. Nor can we mak 
it white because we are not ourselves 
white, pure milk white or any other 
shade of white. We have ourselves not 
yet received the proper colour, are not 
in the proper condition, have not yet 
accepted the proper ideology. Now, 
such an ideological plan wants public 
opinion—its education, its mobilisation, 
its activisation. Have we started 
doing that ? It is true. Our people 
feel frustrated. Here and there tney 
are agitated. But unless there is strong 
aroused publiejbehind it, the plan can 
have no particular colour. I am however 
satisfied that it is a progressive plan. 
I am also satisfied that during the next 
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five years it will exercise public 
opinion to such an extent that there 
may be some colour in the second plan. 
I am convinced that unless there is 
some ideology in the Plan, India will 
r( r be a great nation, a self-sufficient 
nation. Unless, I say, we ourselves 
dev clop during the next five years 
son-  e con\ iction, some faith, some 
idealism, there is no rescue for India, 
there is no real advance. There is, 
however, sufficient jumping ground in 
the Plan for the next great advance in 
the second Plan. 

MR. CHAIRMAN : 1 think the time 
limit for Members is ten minutes. 
I have a large number of Members, 
whose names have been given to me. 
I hope those who speak hereafter will 
limit themselves to ten minutes. 

Sarpanch and then the Panchayat came 
and began to discuss the matter with 
him, and they said, "Please come to 
our village". He agreed and replied, 
" I will come to your village on a parti-
cular day provided on that day all the 
villagers cleansed the village with their 
own hands". So the village was swept 
by the people themselves, and then they 
sat down to discuss the question of 
laying a tubewell. Now, how many of 
our Project Officers do this ? When 
the plan goes down to the villages, and 
the officers sit down with the peasants 
and discuss the plan with them, how it 
affects them, what the villagers want, 
what the villagers do not want, 
then and only then, has the Plan some 
possible chance of success, but not other-
wise. 

(Time bell rings.) 

PROF. N. RIMALKANI : This plan 
can also be a practical plan provided 
it becomes_a people's plan. But is it a 
people's plan ? A few days back, I 
think last week, there was a cartoon 
in Shanker's Weekly—a man, perhaps 
a common peasant lying on the ground 
on his stomach under the weight of 
huge, bulky volumes of the Planning 
Ccmmission Report. I thought it 
was a Member of the Parliament, 
who may find no time to read the fat 
report. But that man was, the Indian 
peasant pinned to the ground with the 
plan sitting on him. Sir, the plan can 
be successful only when the peasant 
and the worker take up the plan, sit 
by it and understand it. 

There is a friend of mine who is a 
Project Cfficer in Alwar, an important 
social worker, a life member of the 
F ecfle's Society. He tells me : If you 
go to the village with the plan nobody 
comes for nobody understands the plan. 
So one day, he said, an idea struck 
him. "1 mill go to them and say I 
m ant to bore a tube well in a particular 
village fcr irrigating y cur lands.' Accord- 
ir gly the news went round that a tube- 

v Ls being tcrect in a particular 
11,age std that as a result the village 

IA (ma becon e prosperous. Soon the 

Sir, we want officers of that kind, 
officers who work on the land, on the 
soil, on the ground with their own 
hands. As far as I know we do 
do not have officers of that type, 
with that enthusiasm. The officers 
now recruited are all of the old type, 
with old traditions, with many 
limitations. Such officers are not the 
officers to make the plan a success. 
I suggest that we should have a dif-
ferent kind, a different sort of recruit-
ment of officers who may have ample 
powers to recruit workers of their own 
kind, with ample money to spend with-
out complicated official sanctions, with 
procedure cut down to the bone. 
Therefore Sir, only when you have a 
new type of village workers, a new 
service of village workers, taken from 
the very soil, they belong to, and get 
them trained by well known organisa-
tions like, the Sarva Sewa Sangh, 
you can be sure that beginnings have 
been made for a national plan. I again 
repeat Sir, unless you have got this 
kind of worker the plan will not succeed. 
The plan now is no more a technical 
document. It is a human document. 
Unless the human resources for working 
it are properly recruited this national 
and progressive plan, even though it 
may be a possible plan, it will not be a 
practicable plan. 
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(MR. DEPUTY CHAIRMAN in the 
Chair. 

• SHRI S. N. MAZUMDAR (West 
Bengal) : Sir, within the short time 
at my disposal, I shall not be able to 
touch on all aspects of this plan which 
I would have very much liked to have 
done. I can, however, only simply 
mention a few of the more important 
ones. Sir, I have gone through the 
summary of the Plan and also observed 
the plan in action, and "after that I 
have come to the conclusion that this is 
not a national plan, and not even a plan 
at all. One hon. Member from this 
side of the House characterised the 
plan as a statement of expenditure. 
To that I may add that it is a state-
ment, of expenditure which holds out 
no hope for the nation as a whole or for 
the toiling millions of our people. I 
would further add that it is not a plan 
but a monument of political bankrupt-
cy. This is the impression that was 
rather strongly conveyed to me while 
I sat listening to the introductory speech 
of the Prime Minister. In his intro-
ductory speech, I thought the Prime 
Minister would draw attention to some 
concrete aspect of the plan ; but he 
contented himself with treating the Ho-
use to a dissertation on the philosophy 
of planning. That is the impression 
that was strongly conveyed to me 
while listening to his speech. 

Referring to a few aspects of this 
plan, I may say that on the whole this 
plan has refused to face realities of the 
Indian situation ; they claim to do that, 
but actually they have refused to face 
the realities of the situation. 

Let me give a few instances. The 
dominating influence of foreign capital 
in vital sectors of our industrial life is 
still there and it is working to the detri-
ment of our national interests. Take 
the tea industry for instance. The 
domination of British capital is there 
in every aspect of this industry. It 
has brought about by its manipulation 
the present crisis in the tea industry 
leading to closure gardens and 
labourers being thrown into un-
employment. With this view every 

one agrees, also the Minister for Com-
merce and Industry seemed inclined 
to agree with this view on the floor of 
the House. But no steps have been 
taken to control or remove this state of 
affairs. 

Government speak in this plan and 
also everywhere of social security for 
workers, and of assuring a fair wage to 
them, seeing to their health, etc , etc. 
They have passed the Plantation Labour 
Act of 1951. But what has actually 
happened ? In the tea gardens they 
are throwing out of employment hund-
reds of workers, into the jaws of death 
by starvation. What to talk of social 
security for them! With them the 
question is not of getting health faci-
lities or more education. It is just a 
question of where they are to get a 
morsel of food from. _ 

There are the questions connected 
with trade union rights and all that. 
I cannot deal with them adequately 
for want of time. These British in-
terests, and under their influence, the 
Indian planters are also putting pressure 
on Government to put the Act into 
suspension. I do not know what steps 
Government will take to eradicate this 
state of affairs. My hon. friend will, 
I know, say that he cannot confiscate 
the foreign capital, that it is not allow-
ed by the Constitution. We may not 
quarrel about that. But even within 
the four corners of the Constitution, 
Government can control this industry, 
control the foreign interests and com-
pel them to contribute towards the re-
habilitation of the tea industry. But 
Government is not doing even that. 

To take another example. There 
is a British concern, Messrs. Steel 
Brothers, which supplies food and stores 
to the tea gardens. Before the Puja 
holidays that company sent notice of 
discharge to several employees and the 
district authorities were helpless. They 
could do nothing. That is what is 
happening. This plan is completely 
blind to these things. 

Then I come to agriculture. My 
leader—Shri Sundarayya—has dealt 
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with that subject and I shall not ela-
borate on that. But taking the ques-
tion of rehabilitation of the refugees, 
the question of helping village and cot-
tage industries, they are all linked with 
the question of land. If you do not 
gig e land free to the peasantry, if the 
purchasing power of the peasant is 
not increased, all your schemes for the 
rehabilitation of refugees, for the de-
velopment of cottage and small indus-
tries 

 
 will not succeed. Apart from the 

question of giving land free to the pea- I 
sants, even some immediate measures 
which can be taken within the four 
corners of the Constitution, are not 
being taken. Take the question of 
reduction of rent. The plars claims 
that rents have been reduced. But in 
many places even that reduction has 
not produced any beneficent effect on 
the peasants. Nothing is being done 
to cancel the debt of the peasants or to 
stop their eviction from land. They 
are actually being evicted. Sir, I 
come from an area in North Bengal 
where I know in the two districts of 
Darjeeling and Jalpaiguri, the Govern-
ment is the landlord. The major por-
tion of these districts is khas mahal 
and even there the cultivators do not 
even enjoy any security of tenure. 
Eviction is going on. That being the 
case, what progress can be achieved in 
our country ? 
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And as regards the hilly areas also, 
there is not only no security of tenure 
there, but what is worse, there 
are various sorts of forced labour 
existing there. On paper the 
whole thing looks imiccert ; but in 
actual reality things are not so. If 
there is a landslide on the border, say 
of Sikkim or some cther region, the 
cultivators are made to repair the roads 
without any paymer t in retuin and for 
months this sort cf thing goes on. 
Of these things the plan does not take 
any cognisance. 

So also about education, about hous-
ing and all these things, the plan is 
actually lacking in perspective. What 
about the education of the children of 
those who are working in the tea gar- 

dens ? These children have to go to 
Work in the gardens or in the factory, 
because, if they do not work there, they 
will have to starve. The same is the 
case of the farmers' children. They 
too have to go for their work. What 
is the provision that is made for these 
children and their education in this 
Plan ? In order to provide education 
for these children, you have to provide 
at least two meals and some security of 
livelihood. 

Another aspect I would like to touch 
on is the provision made, or, the little 
provision made in the Plan for sche-
duled tribes and .scheduled castes. 
But actually there also the real facts 
have not been taken into considera-
tion. In those districts of Darjeeling 
and Jalpaiguri the majority of the cul-
tivators are members of the scheduled 
caste and if you do not take that fact 
into consideration and simply draw 
tip paper schemes for the elevation of 
these castes and tribes, they will re-
main on paper only. These cultiva-
tors in these districts are being evicted 
and there is no security of livelihood 
for them and they die of hunger and 
starvation. When that is the case, 
your paper schemes also become a 
mockery. These tribes in Darjeeling 
and Jalpaiguri are mostly the Oraons, 
the Mundas, Santals and others. 
They are mostly tea garden labourers. 
They are also cultivators. Therefore 
if the Government is really serious 
about doing anything for these scheduled 
tribes, they should take into considera-
tion the question of giving them eco-
nomic security which they do not 
have. 

Then there are the Nepalese speak-
ing people. I do not know why 
they are not included in the scheduled 
tribes. They are also backward and 
should have been taken into considera-
tion. 

There is this provision in the Plan 
for getting contribution in the form 
of labour from these people, voluntary 
contribution as it is called. But my 
apprehension is that this may result in 
forced labour being extracted from these 
poor people. 
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In order to develop these scheduled 
classes and other backward tribes, 
particularly those speaking the Nepalese 
language, they should be given an 
effective voice in the administration of 
the regions where they live. This fact 
also should be considered. That is 
why I say that the Plan really lacks 
any perspective. 

Sir, my time is short and my throat 
too is bad. So I shall not speak much. 
But there is another underdeveloped 
area, that is, North Bengal, which is 
even forsaken by the Government of 
West Bengal. That area has also not 
received any attention. For example, 
the question of railway bridge over the 
Ganga does not find any place in the 
Plan and my hon. friends, the Minis-
ters, when they travel from here to 
North Bengal or Assam, even the 
Ministers of West Bengal, they travel 
by air ; if they travel by train they would 
realise the necessity of constructing a 
bridge over the Ganga in West Bengal. 

Then, comes the Tista River, whose 
floods every year cause damage to North 
Bengal and that has not even been 
mentioned in the Plan. 

I wanted to quote only these, two 
examples. 

DR. RAGHUBIR SINH (Madhya 
Bharat) : Mr. Deputy Chairman, one 
thing this Plan has done is to make 
every man plan minded. For once, 
I felt happy that my hon. friends 
opposite would think of this Plan in 
better terms, for, at least they will feel 
flattered and like it as an imitation of 
their plan; but, I find that my hon. 
friends opposite do not take it that 
way. They think that it is on different 
lines and I feel that that very fact, that is 
its being on different lines, makes it all 
the more acceptable and makes it all 
the more peculiar for us. 

The chief features of the Plan, as 
I see them, are that an effort has been 
made to bring this Plan to suit the needs 
and requirements of our country. 
More so, it is going to be a flexible 
ph n rid the Prime Minister has assured 
us that it is not final by any means. 

This has been said by many speakers 
on either side that the Plan does not 
fully envisage or does not comply with 
all the requirements of the country. 
This is true and the main reason for 
this thing is, Sir, that uptil now we 
were never plan minded and so, it was 
no possible for us very easily to put 
down all our requirements in the right 
way. I am sure, Sir, that once a good 
beginning is made, we are going to do a 
good deal in future. For, it is obvious, 
that this Plan is only the beginning of 
many more to come. 

One thing, Sir, that has been agreed 
to and which is a nutter of great pleas-
ure to me personally, is that the Plan-
ning Commission has been able to accept 
the Chambal scheme. I find that it 
has been taken up among the new pro-
jects that it is going to include and, as 
such, full details of the scheme and the 
way in which it is going to be worked 
had not been included; nor could they 
be supplied as they arc still to be worked 
out. I find that this scheme is likely 
to get first priority because it is one 
of those schemes which have been going 
on for quite a long time. I would, 
therefore, once again request the Fin-
ance Minister to give this scheme first 
priority as he is aware that a crorc and 
a half has already been spent on it; 
the overhead charges for this scheme are 
very high and it is already pretty 
well advanced. Moreover, this scheme 
is one which is going to give easy 
return and that too soon. As is well 
known, it has also been promised and 
decided upon to raise a public loan to 
further this scheme. I can assure you, 
Sir, that that can be done provided we do 
get a guarantee and an assurance that 
the scheme is going to be completed in 
due time. 

As you know, Sir, no scheme can 
easily work or can prove productive 
on the first day ; but, if it is going to be 
made productive, it is very necessary 
that full details of works which are 
going to be taken up after the scheme 
is completed, are taken up in hand al-
ongside. It is well known, Sir, that the 
scheme, when completed will irrigate 
12 lakh acres of land and will produce 
6o,000 k.w. of electric power. Now, it • 
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is very necessary, Sir, that the full 
details of how this power is going to be 
utilised and where it is going to be taken 
and worked, and the details of the way 
in which the canals will take water are 
laid down from the beginning. It is 
very necessary, Sir, that the grid lines, 
the canals and the electric lines should 
be laid out early. In this connection, 
Sir, I would beg to suggest one simple 
point and I do hope that the Planning 
Ministry will take note of it. My 
submission, Sir, is that in the case of 
the electric power, every effort be 
made to give a certain definite propor-
tion of the power to the rural areas also 
and the power be made available there 
for use by cottage industries as well ; 
for, the future of the cottage industries 
mainly lies in as much of possible help 
as can be thus given to reduce the labour 
charges. 

Finally, in this connection, I would 
also like to suggest, Sir, that in such a 
great scheme, where more than one 
State is involved, it is very necessary 
that there should be greater control and 
closer direction from the Central Gov-
ernment. Unless and until that is 
done, Sir, it is not likely that the 
scheme could be worked out to the 
schedule and according to the fixed 
programme. 

This has been pointed out, Sir, by a 
few speakers and, I am sure, this is 
going to he raised by some speakers in 
future also that this scheme has got 
a big gap. I know that that gap is a 
very big one and that is that this scheme 
does not make any mention of the 
Defence plans. I know, Sir, full 
well that the question of Defence cannot 
be discussed on the floor of this House; 
it will not be in the interests of our 
-security also. But, I would like to bring 
to the notice of the Finance Minister 
one point which can indirectly help the 
cat'se of our Defence and that is, Sir, 
that special attention should be paid to 
our Merchant Navy. I find, Sir, that 
the Shipping Policy Committee, 
which made its report in 1947 had 
recommended that the total tonnage of 
shipping should be raised to 20 lakh 
tons in the next 7 years, that is, it 
•  
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had recommended that by 1954, the 
shipping tonnage should go up to 20 
lakh tons. But according to this. 

n, Sir, the tonnage that will rise by 
the time this Plan ends in 1956, will be 
only 6 lakhs. I am sure, Sir, that if 
special effort is made to increase the 
tonnage of shipping, it would be a great 
help to our Defence purposes, because, 
it is well known that in times of war the 
Merchant Navy can be duly utilised 
for war purposes and, in times of peace 
also, Sir, it would be a great help in 
;educing the heavy cost of freight that 
we have got to pay to the foreign ship-
ping companies. In addition, Sir, I 
would like to say that there are certain 
special requirements of the country 
which must be looked into. It was 
only the other day, in the other House, 
that the Prime Minister had to accept 
that we have been unable to get oil and 
petrol from Iran merely for the - 
reason that we have got no tankers 
of our own. . 

(Time bell rings.) 

I do hope that this special require-
ment which is essential for our defence 
purposes and other need also, will be 
taken note of by the Fo:eign Minister 
—excuse me, I mean the Finance 
Minister. 

Finally, Sir, I would -like to say, 
that I am rather disappointed in this 
Plan for one thing. Every effort has 
been made by the planners to meet the 
material requirements of the country. 
But, Sir, while we are talking of in-
creasing the thirst for knowledge among 
the masses by giving them more and 
more education, nothing has been done 
to plan the other part of the subject, 
namely, literature. I earnestly hope, 
that the Government will take the 
initiative and ke it possible for our 
literature to develop. They have not 
done that in the Plan. I know that the 
Plan is a flexible one and something 
more can be done, and I hope Govern-
ment will take note of it. 

SHRIMATI ANGELINA T I G A 
(Bihar) : Sir, many Members of this 
House of vast knowledge and vast 
experience have spoken about this 
Plan. I was greatly consoled to hear 
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from the Prime Minister that the Plan 
is not a rigid one, and that it can be 
changed if it is necessary. I would 
like to submit some elementary facts so 
that they will be of help to the Com-
:mission in executing the Plol. 

I take first the forests in my State. 
I come from Jharkand in Bihar. The 
tribal folk preserved the forests. They 
cleared them according to their needs, 
and whenever they saw that the forests 
were thinning, they collected leaves and 
sticks and burnt them so as to make the 
soil more fertile. The forests gave 
them leaves and enough fuel. But 
what has happened now ? The tribal 
folk are not even permitted to 
take fuel, but other people can 
take any amount of fuel and wood to 
.build houses. The trib, 1 people are 
punished and fined if they take fuel. 
Is this justice; ia this fie ,  country of 
ours ? I go further. They are the 
producers of rice. Only this year, in 
the months of June and July, due to 
hunger, in several villages people suf-
fered because there was not enough 
food. They produce abundant rice. 
'What has happened to that rice ? 
What have we done withi that rice ? 
In one village, Ghagra, many people 
died. In one or two villages, because 
they were hungry, they ate up what-
ever they found in the forests, and 
so there was an epidemic of cholera 
and many people died. Our State 
Government does not heed us. These 
are facts. The other day, while we 
were having discussion about food, 
one hon. Member said that the rice 
art the Government godowns was rot-
ten. Yes, Sir, it is a fact. Better 

-rice was supplied to the public, and 
-when we tried to husk it so as to make 
it edible, half of it turned into powder, 
and even after husking it we found that 
it was not fit to eat. In August, during 
-my speech in the last session, I said that 
people who came from Jharkand said 
that this rotten rice wss sold at one 
rupee per seer. These tribal people 
.are peasants, and they produce the rice 
and that is taken away. We saw the 
Government officials and we found 
that there was not enough rice in the 
Government godowns. What happened 
to it ? 
can an 

MR. DEPUTY CHAIRMAN : All 
this would be relevant in a food debate. 
The hon. Member should speak on 
the Plan. 

SHRIMATI ANGELINA TIGA : So, 
I ask the Government to pay heed to 
these tribal people when they approach 
them, if they desire that this Five 
Year Plan should be successful. 

As regards education, the grants were 
stopped because they were mission 
schools, whether primary or higher 
schools. Whom did it harm? Did 
it harm the missions ? Did it harm the 
whites ? It affected our own people. 

This Plan has started its work tItrough 
community projects. In Jharkand it 
is doing its work. But there is not a 
single member from our tribe in it. 
How can the members of the commu-
nity project realise our difficulties and 
our wants ? They will not realise our 
difficulties and our wants unless they 
t , ke advice, unless they consult the 
experience of elders from our tribes. 
It would be better if in such projects 
members from the tribes also are taken: 
We do not beg for this, but it should be 
done. 

Next I come to the companies which 
they have started. There the labourers 
are mostly from these tribes. They 
render honest service. It is true they 
are given a bonus, but still they are 
ill-fed. What happens to the money 
and the projects of the companies ? 

Then I come to the head 3 of the 
educational institutions. There are so 
many primary schools, so many secon-
dary schools, but who are the heads 
of these institutions ? Are we not fit 
yet ? There are so many graduates, 
so many matriculates among our tribal 
people, but very few of us are given a 
chance. How are we going to improve 
the condition of these people ? 

(Time bell rings .) 

One more point is about the Damodar 
Valley Scheme. There are so many 
workers in the scheme. but very 
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few are from among the tribes. There 
are so many labourers, but few of 
our people are employed. I ask the 
Government to take note of this 
fact. 

I fully realise that our glorious coun-
try, Mother India, is blowing her trum-
pet and calling forth all the heroes 
of honest deeds, and she wants to do 
away with all the wolves in the garb 
of sheep so that she will be successful 
in executing the Five Year Plan. 

MAJ.-GENERAL S. S. SOKHEY 
(Nominated) : Mr. Deputy Chair-
man, when the Prime Minister present-
ed the Plan to us, he himself stated 
that the Plan might be condemned 
for the reasons that it does not make 
sufficient provision for industries. He 
also said that industry was essential 
for improving the living and cultural 
standards of the people. But he said 
the difficulty arose because we had a 
still more important problem that is the 

' problem of food in our hands. Now, 
Sir, I would like to point out that really 

-speaking there is no contradiction be-
tween the two. Both are interel _pen- 
dent on each other and provided for in 
the Plan. The basic idea of a plan 
essentially is to use the human and 
material resources of the country in 
order to create wealth to raise the living 
and cultural standards of our people and 
this can only be done by providing 
basic industry to produce machines for 
production. It is more economical to 
make machinery for production in the 
country itself and for this purpose we 
must provide the country with basic 
industries—heavy basic metallurgical 
and chemical industries. It is not 
necessary for me to illustrate the point. 
It is perfectly clear that if we con-

: tinue to import the machinery for pro-
ducing goods, we indulge in a very 
wasteful economic process. Every 
pound of metal which is bought as 
production machinery costs from ten 

. to hundred times or more the cost of 
metal or chemicals for which it is 

'made. Therefore intelligence demands 
• that we do produce our own machinery 
'for production of goods in our country 

itself. The standing of a country 
today is judged by the development of 
its basic industries—metallurgical and 
chemical, industries. From the point 
of view of necessity, there can be no 
doubt. But the Prime Minister said 
that in our present status, we lack funds 
and so on and so forth. He also said 
that any funds that are invested in basic 
industries do not produce goods for use 
for long time. That is perfectly true. 
But I want the House to appreciate 
that basic industry is in the nature of 
foundation of a house. The founda-
tion has got to be there before the house 
can be built. The foundation does 
not make any returns. But still 
the house that we desire cannot be 
built unless the foundation is there. 
What we have got to remember is—
and the experience of U.S.S.R. has also 
shown—that a country of the standing 
of India, with its huge resources both 
material and human, can provide itself 
with a complete basic industry in no 
more than five to seven years. In order 
to make the basic industry possible, we 
have got to have a fairly good supply of 
both, ferrous and non-ferrous metals.. 
In the Plan itself, we are providing for 
an increase in the production of steel 
frorri o • 9 million tons to i .34 million 
tons. I believe, Sir, that this is far 
too little to give the country any basis 
of development later on. We must have 
something of the nature of 6 .o 
tons during the present five year period 
and possibly twice that amount of pig 
iron. We are investing somewhere about 
94 crores of rupees in the public sector 
of the industry and about 230 crores 
of rupees in the private sector. I think 
this sum should be re-apportioned to. 
give India that basic industry that it 
needs today. 

Now, coming to agriculture, there is. 
no contradiction between the produc-
tion of food and providing the country' 
with basic industries. The present 
Plan, Sir, with so much expenditure on 
agriculture, would increase production 
only by 15 per cent. The country 
at present lacks something of the natur e 
of 7 to to per cent. of the amount of 
food needed and it has to be imported 
But even with that imported food, two 
thirds of the population of India is 
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malnourished and even if we had a few 
more million tons of it in five years, 
the increase of population will be there 
and I think the food position would not 
be very much better than it is today. 
Therefore we have got to learn by world 
experience. And that is that if you want 
to increase food production, you must 

• industrialise agriculture and you cannot 
industrialise agriculture unless you 
develop the basic industry and produce 
machinery yourself. So it is a matter 
of vital importance and abounding 
necessity, that we must industrialise 
the country. 

Another point that I would like to 
stress is that we have got to remember 
that we cannot develop if we follow 
the path followed by the developed 
countries when they started develop-
ing. When they started developing, 
there was no technical knowledge 
available. It was created slowly 
and it took three hundred years for 
these countries to reach their present 
state. Today the world is very dif-
ferent. Now technical knowledge is 
available to produce sufficiently for 
all and but for its application to 
get anything like its potentiality, we 
require a very different atmosphere. 
To create this in an underdeveloped 
country like our own, we must make 
fundamental political, economic, social 
and administrative changes in our set 
up. 

Sir, when the Prime Minister pre-
sented the Plan, he himself admitted 
that a proper implementation may 
require amendment of the Constitu-
tion. I think that point should not 
merely be left at 'may require' but 
some changes are urgently required 
and they should be undertaken. The 
first essential necessity is that for the 
execution of the Plan there shall be a 
central body with the power of finalising 
and supervising the execution of the 
Plan, though the execution itself may 
be carried out by decentralisation, and 
that demands that the Constitution be 
changed to give the Centre more 
power. 

And the second point which is equally 
ecessaxy is the question of adminis- 

tration. I was pained to hear the other 
day, when a Member asked about the 
progress of the Plan after it had been 
in operation for one year and seven 
months, the Minister had no informa-
tion. I was really surprised to hear 
that. It shows that there is something 
radically wrong with the administra-
tion. And I think the administration 
of the Government of India at present 
is faulty. Today we want a different 
sort of administration, which should. 
be  dynamic, which can really do a. 
tremendous amount of things. And 
for that purpo-se, Sir I would suggest 
that a great deal of attention should' 
be paid to creating suitable adminis-
trative machinery for the execution of 
this Plan. 

So, therefore, Sir, I repeat that I 
would like the Government to re-
consider the Plan, make adequate 
provisions for giving this country the 
basic industries, both metallurgical 
and chemical, within a reasonably short 
time and make suitable changes in the 
Constitution in order to make the execu-
tion of the Plan possible. 

MR. DEPUTY CHAIRMAN : 
Time is over. 

12 NOON. 

SHRI A. S. KHAN (Uttar Pradesh): 
Sir, this Plan has been framed in a 
very realistic manner for our economic 
progress. This is the first time that a 
picture has been painted of our future 
economic progress. Of course, plan-
ning is a continuous process and we 
may have to make changes in it in. 
the light of our experience as well as in 
the light of the resources that would 
become available to us in the future. 
Having given my general support to 
the Resolution before the House, I 
would like to express some doubts 
which I have in my mind. My first 
doubt is about the assessment of re-
sources. Government is expecting in 
this Plan a sum of Rs. 738 crores as 
saving from Central and State Govern-
ments. As far as the Central Govern-
ment is concerned, so long as an able 
person like our present Finance Minis-
ter is presiding over the Finance Min-
. istry, I think he will be able to obtain 
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the amount mentioned in the Plan, 
but I would like to know whether he 
is certain that the States will be able 
to save the amounts expected of them 
in the Plan. Sir, there are clear in-
dications that a depression is setting 
in. The finances of some of the State s 
are not particularly good. Apart from 
this, many of the State Governments 
have taken on their shoulders very 
heavy burdens in the form of land 
reforms. I should, therefore, doubt 
-whether they will be in a position to 
fulfil the targets that the Plan has set 
for them. 

Again we have estimated about 
Rs. 520 crores from private savings 
through loans from the public etc. 

•As far as the loans are concerned, I 
have a question to ask and the reply to 
that question will show whether we 
can expect any help from this source. 
The question is whether the Govern-
ment thinks that the saving capacity 
for capital formation in the private 
sector is increasing or decreasing. If 
they are sure that it is increasing, then 
I think that they will be able to raise 
st,fficient loans. If it is not increasing, 
then I entertain my own doubts about 
this source. As for the small savings, 
I would like to say that they can be had 
either from the peasants and labourers 

'or from the middle classes. As far 
as the peasants and labourers are con-
cerned, I would like to assure the 

, Government that they are not at all 
bank-minded, and it will need a good 
deal of propaganda to enthuse these 
people and get their savings. They 
are not easily willing to part with their 

-money. Also during the planning 
period, the old loans will mature and 
there will be need for consequential 
•conversion. This will affect the re-
sources also. As to the middle classes, 
I am certain that on account of the 
increase in the inflationary pressure as 
well as the prevailing high prices in the 
country, the condition of the middle 
classes is pitiable, and they will not be 
able to contribute much in this direc-
tion. 

Now, after taking into account all 
iahese resources, there is still a gap of 

Rs. 655 crores to be made up by external 
help and deficit financing. I do not 
feel shy of external help. I do not 
know why some of my friends here do 
not like external help. Are they not 
sure of themselves ? Are they not 
sure of their own strength ? Why 
do they think that external help will 
interfere with our political freedom ? 
After all, our leaders are not the kind 
of people who would yield to any pres-
sure. Moreover, there is no Parlia-
ment in any country which will be 
willing to sell away its freedom for the 
sake of any external help. Therefore, 
I do pot feel shy of external help. 
After availing of external help, the Plan 
says that we will have deficit financing. 
I respectfully submit, Sir, that this is 
a very slippery slope. If the Govern-
ment enters the field of deficit financing 
once and gets into the habit of printing 
notes through the help of the Nasik 
Press, they will only make things worse. 
I am glad that they have put a limit of 
Rs. 290 crores for this deficit financing, 
which they say they will be able to draw 
from the Sterling Balances. I do 
hope that they will not pursue this 
policy further. If they do so, it will 
certainly create inflation in the country. 

I am glad that Government is going 
to give first priority to agriculture. I 
agree with this, because it is the basic 
necessity of the country which has 36 
crores of mouths to feed. Therefore, 
I hope they will try to put all their 
finances into that and make it a success. 

The only other thing I would like to 
mention, before I finish, is the question 
of labour. In the Plan, they say—
they hope—that there will be co-
operation between capital and labour. 
Unless we create a spirit in the labour 
that they are supplementary and com-
plementary to capital, we will not be 
able to achieve our aim, and that can 
be done only if the labourers feel that 
they are also a part and parcel of the 
whole machinery of production, that 
they will get more if there is more 
production and less if there is less pro-
duction. In my mind I had a definite 
proposal but for want of time, I will 
not enter into it. I will leave it at 
that. 
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There is one other point which 
would like to lay stress on before 
finish. The Plan says : 

" Failure to ensure integrity in every 
branch of public activity tends to undermine 
the structure of administration and the confi-
dence of the public in the administration. 
There has, therefore, to be a continuous war 
against every species of corruption within the 
Administration as well as in public life. 

Some measures to ensure standards in pub-
lic life when these are grossly abused are 
necessary in the interest of democratic govern-
ment itself. Some machinery for this purpose 
should be devised in order to enquire into cases 
of alleged misconduct on the part of persons 
who hold any office political or other. Where 
there is a prima fade case for enquiry, such 
an enquiry should be held in order to find out 
and establish facts. It may be necessary to 
have special legislation for this purpose under 
which action could be taken at the instance of 
the Central Government or a State Govern-
ment." 

On page 34 they have laid great 
stress about the integrity of the services 
as well as integrity in public life and I 
think for that they should do every-
thing possible. They should devote 
all their resources and energies to get 
that done. If there is no integrity in 
our services or in our public life, then 
I am sure this Plan will not succeed. 
They have expressed very good ideas 
here, I hope they will put them into 
practice and create the machinery to 
get it done. 

SIiRI P. C. BHANJ DEO (Orissa): 
Mr. Deputy Chairman, time is fleeting 
and art is long and although I submitted 
at the beginning a very long amendment 
to this Plan, I don't think in the short 
time at my disposal I shall have time 
enough to deal fully with all the points 
that have been raised there. But in 11 
any case most of the points that have 
been raised have been fairly and fully 
discussed by most of the other Members 
and I shall not waste the time of the 
House by repeating them in view of the 
shortness of the time for this work. 
I will only say one word about the 
subsidiary points that I had mentioned 
in my amendment, namely that on the 
whole, the Plan gives me the idea of a 
perpetual `Sirsasan' for the entire Indian 
naticn. `Sirsasan' means a position in 
which the head is pointed downwards  

and the feet are upwards, similarly the 
Plan from the very outset seems to be 
pointing its head towards chaos down. 
below while its feet are merrily balanced. 
in the air because it is admittedly based 
on scanty statistics which is the ground-
work of all constructive planning. Not 
only this. It is perched very riskily 
on a system of financing, views on which 
I have fairly often expressed to this 
House, and this House knows so well 
by now my views on the policy of 
indebtedness, deficit finance and tax-
ation of an already tax-ridden people 
etc. I need not repeat those arguments 
here as far as the financing and financial 
implementation of the Five Year Plan 
is concerned. I leave the House to 
judge my views on that point. 

The only point that I would like to 
deal with a little more in detail in the 
short time at my disposal is on what 
seems to me the whole approach to this 
Plan and the fumbling tactics of the 
planners. It seems to me that while 
they search for a proper machinery to 
carry out their propositions into action, 
in this fumbling manner they seem to 
have chosen the Bharat Sewak Sarnaj„ 
which is but a replica of the uninspiring 
Bhoomisena, as the medium or machi-
nery for implementing the whole pro-
gramme of development in this country. 
But what really surprises me according 
to all modern tenets of planning is after 
all if we have not been excessively bright 
in originality we are known to be good 
imitators—why in this respect we cannot 
even imitate other nations properly, 
nations like Japan, China and the Euro-
pean nations, by utilising or by harmo-
nising our defence machinery with the 
development programme that we have 
in view. In my opinion that is a very 
vital thing and it we could integrate our 
defence programme with our develop-
ment programme, not only would we 
be able to help in the economy drive 
that is being sought to be effected in the 
Defence Ministry and in the Defence 
Departments but we shall be able to 
carry out our programme more effi-
ciently amongst the people and instil 
that human touch and inspiration which 
is otherwise lacking in this programme 
to enthuse the masses of India. I: 

I 
I 
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a commonplace of all modern economic 
development and development pro-
grammes that basic industries and all 
other means of production etc. must be 
located in places which should be well 
immune from attack from outside in 
the case of a war, which God.forbid ; 
no one wants a war of course and we, 
least of all. We have had the tradition 
of peace from pre-historic times but 
whether -  we want it or not, the inter-
national situation is such, the problems 
created for us by partition are such, our 
boundaries today are such, our neigh-
bours today are such that we cannot 
possibly obviate a distant possibility 
'even of war and according to that we 
should harmonise any plan of develop-
ment that we undertake with our 
defence programmes. Unless we in-
tegrate these two, not only are these 
-development programmes doomed to 
failure but our defence itself which is 
one of the major concerns of the 
'Government, as it should be, is likely 
to be undermined in the long rip. 
in this respect • perhaps one of the 
,greatest lacuna in the Five Year Plan 
is the lack of proper provision for mak-
ing this nation self-sufficient in defence 
stores and equipment. We still depend 
on foreign powers and foreign countries 
for most of our defence material and we 
.shall continue to do so for some time. 
In case of war, if our communications 
are interfered with, if we have un-
friendly relations with the powers which 
.are supplying our defence organisations 
today, then we have no means whereby 
Ave can be self-sufficient in this respect 
and that is a very dangerous thing in 
the present circumstances. Not only 
is it a dangerous thing, a greater em-
phasis on the co-ordination of defence 
with the development programme 
would cause us greater benefit and it 
could affect a great saving for us as far 
as foreign exchange is concerned. As 
far as the location of favourable sites 
for development in conjunction with 
'defence development programmes, I 
had in view here a good deal of facts 
about the East Coast of India and its 
vulnerability as well as its capacity for 
development in the industrial field. 

(Time bell rings.) 

Chiefly I had many facts here to deal 
with with respect to the area extending 
from Chilka Coast to the port of 
Gopalpur and also the area which is 
very well known to all people, the Hira-
kud area, but as the Deputy Chairman 
has rung the bell I have no time to 
deal with the various details in that 
respect but if I had had the time to 
deal with it, Members would have 
realized how vital it is to co-ordinate 
these two spheres of our action viz., 
defence and production and how far we 
could have advanced in this way instead 
of this very imperfect programme which 
the Government has put before the 
House and on which it wants our 
approval today. Sir, my reactions 
to this proposal are these : through 
you and through the House, 
I would like to say that instead 
of proceeding on a plan which 
is haphazard, which is premature and 
which has not proceeded on proper 
statistics, we should have waited and 
proceeded on a plan which is based on 
a much better and sounder footing and 
on a more suitable state of affairs, which 
would be beneficial to all. I would 
end my speech with the immortal 
words : 

"3191:6ff 	 4-(frOfq'ff 

41,a7Fr air feffa-r SKtlt 	cPTEU- 

c.t.ir a7r -  ii" 

1  which may be freely rendered as—
II  "Awake, arise and approach the know-

ing, for the path we have to tread is 
sharp and risky as a razor blade." I 
thank you, Sir. 

SHRIMATI SHARDA BHARGAVA 
(Rajasthan) : 
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SHRI RAJAGOPAL NAIDU (Mad-
ras) : Mr. Deputy Chairman, this 
Five Year Plan envisages a susbstantial 
increase in agricultural production of 
foodgrains as well as commercial crops. 
This increase is said to be realised 
through certain development program-
mes relating to certain major and minor 
irrigation works, extensive cultivation, 
reclamation of land—waste land—in-
tensive farming etc., etc. Sir, this 
Plan is certainly an improvement so far 
.as agricultural production is con-
cerned, over the Draft Plan, for the 
reason, Sir, that this Plan has provided 
-90 crores of rupees for community 
development projects, 3o crores for 
additional minor irrigation works pro-
grammes, and provision of certain 
natural extension organisations. Sir, 
when I just took note of the broad 
allocation of resources in the Five 
Year Plan, as regards the extension of 
.agriculture, I find that for Agriculture, 
Community Development Irrigation 
Power, etc., Rs. 921 crores have been 
set apart, which works out to 44 .6 

 per cent. of the total capital outlay. It 
is certainly gratifying. But my only 
grievance, Sir, is that when such an 
allotment is made for the development 
of agriculture in our country, the 
_financial resources to relieve the indebt-
edness of the agriculturists and to 
provide for agricultural operations, Sir, 
is very, very meagre. I find Sir, that 
only short-term credit of ioo crores of 1 

 rupees alone has been allotted through 
co-operatives and through Government, 

. and I find only medium-term accommo-
dation of only 25 crores of rupees has 
been provided for ; and a long term 
credit of • 5 crores of rupees spread 
.over for a period of 3 years. Sir, I 
went through the G. M. F. Committee 
Report, the Krishnamachari Report. 
I find, Sir, that the Committee says 
that in the year 1951, the Reserve 
Bank has estimated that the total short-
term and medium-term capital required 
to finance agriculture, will be 500 
crores of rupees taking into account 
that in Bombay, the average short-
term loan issued by the co-operative 
bank to an agricultural family is Rs. 100. 
They had given also another figure of 
Rs. 800 crores per annum. That is 
based, Sir, on the assumption that the 
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agriculturists need, to raise wet crop, 
at least Rs. 6o per acre, and to raise 
dry crop, Rs. 20 per acre—if it comes to 
Rs. 800 crores per annum. Well, Sir, 
when that is the finding of the Reserve 
Bank of India, when that is the finding 
of eminent co-operators in this country, 
is this provision of Rs. too crores 
towards short-term credit, Rs. 25 crores 
towards medium-credit and Rs. 5 crores 
towards long-term credit, enough 
for the development of agriculture in 
this country ? If I may say so, Sir, it 
will be nothing but building castles in 
the air, if so much amount is spent to-
wards agricultural development, to-
wards the various river valley projects in 
this country, and, at the same time, no 
provision for adequate finance, no pro-
vision for adequate credit, is made for 
agriculture. Well, Sir, we find that co-
operation is very well advanced in 
States like Madras and Bombay. We 
find, Sir, that in Madras there is such a 
great demand for medium-term credit 
and long-term credit but the State 
co-operative bank is not able to pro vide 
the medium and lung-term credit. I 
may say, in the district, to which I 
belong, we had advanced as much as 
65 lakhs of rupees by way of long-term, 
short-term and medium-term credit, 
to the 600-700 credit societies in the 
district, not to speak of the money 
which the bank had advanced for the 
consumers' co-operative movement and 
also the producers' co-operative move-
ment. I speak only of the advances 
made to the credit societies in the dis-
trict. Well, Sir, medium credit is abso-
lutely essential for certain development 
projects, for digging wells, for installing 
oil engines, reclamation of land etc., 
etc. ; but short-term credit will be 
utilised for certain manure purposes and 
for certain other urgent purposes which 
the agriculturists need to raise crops, 
but it is only the agriculturist who is 
indebted, who needs the credit, medium-
term and long-term credit. 

Then, Sir, with regard to co-operation, 
I would like to mention a few points on 
development of co-operation in our 
country. I would say, Sir, that I find 
that so much mention is made of the 

_ 	. 
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, development of the co-operative move 
- ment in our country. We find, however,' 
.to our utter distress that we do not 
have any banks, State banks, any dis-

rtriCt co-operative banks in certain 
States in our country, and I would 
like to see that in the different parts of 
our states, the newly integrated Part B 
States, co-operatives, apex banks at 
.district levels, are started. Then, 
I would like to mention, Sir, that, so 
long as the Government is the com-
petitor to the co-operative department, 

, there will be absolutely no use, abso-
lutely no hope that the co-operative 
movement would be developed in our 
-country. For instance, the co-operat-
ive banks are not able to draw any 
deposits. That is because, Sir, the 
Government floats loans, at exorbitant 
rates, I think 3 1/2 or 4 per cent. 
When that is the case how can Gov-

, ernment expect the co-operative banks 
to draw any deposits ? Sir, the Gov-

• ernment is a serious hindrance to the 
co-operative movement, to the advance-
ment of the movement in this country. 
I find, Sir, that there is so much talk 
in the Five Year Plan, of development 
of the co-operative movement in this 
country. But we find that there is 
absolutely no Ministry provided for 
the subject of co-operation. Sir, co-
operation should also be a centralised 

..subject. 

find that there is no Act, nor absolutely 
a Ministry, at the Centre. " 

(Time bell rings.) 

I should like to mention a few more 
points and sit down, Sir. I would like 
to say that with regard to multi-pur-
pose co-operative societies—I have got 
my own doubts whether these multi-
purpose societies would...... 

AN Hors. MEMBER: The Cabinet 
is co-operative. 

SHRI RAJAGOPAL NAIDU • 	 
ever thrive, because any society with a 
single purpose, single objective, is itself 
not thriving. But if a society is bur-
dened with multi-purposes, with a 
number of purposes, I do not think that 
such a movement will develop in this 
country. Then with regard to housing, 
there has been an amendment tabled 
by me. 

MR. DEPUTY CHAIRMAN : 
There are four more speakers., 

SHRI RAJAGOPAL NAIDU : Sir, 
with regard to agricultural income tax, 
I would submit Sir, that we should not 
seek to impose an agricultural income 
tax. Then there is some provision 
made for the urban housing but no 
provision has been made for rural 
housing. 

SHRI GOVIND REDDY (Mysore) : 
The other side would take to non-
co-operation. 

MR. DEPUTY CHAIRMAN : That 
has already been mentioned. 

SARDAR BUDH SINGH (Jammu & 
Kashmir) : 

THE MINISTER FOR FINANCE 
(Sim C. D. DESHMUKH): Well, you have 
Mr. Kidwai here.] 

SHRI RAJAGOPAL NAIDU : Well, 
:Sir, he is only a Minister for Food and 
Agriculture, but I want one for Co-
operation. There should be a special 
Ministry of Co-operation. Sir, you 
talk of co-operative farming. Every 
thing of co-operation should be 
handled by the Ministry of Co-opera-
tion in the Central Government. There 
should also be a Central Act, but we 
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Lso 	Lytio. 	 SHRI S. GURUSWAMI (Madras) : )31   
y. Sir, yesterday, the Finance Minister, 

)1z 04.  „.„__ 	(914.14,. . 	.11 in the other House, describedcritics of 
the Plan under four categories : he said 

L.A.14. 	.1.A.  Lruil 	
,--c

_ 	that, some are conditional supporters, 
" 	some are helpful doubters, some are 

73 1,7, 	06.0 ..<4. Leal 	 cynics and others are incorrigible ob- 
ni  A ur.4. 	 structionists, if the press report is ....a  

*5 I correct. I do not know under what 
‘,..44,0, 	

Jx 
ovi  Lc A 	category I will come ; but I can say 

this much that I am both an idealist 
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and a. practical man. As an idealist I 
believe that no Plan in a capitalistic form 
of society can succeed and, therefore, 
I may be an obstructionist from the 
point of view of the Finance Minister. 
If I oppose in principle all plans which 
are made on the recognition that capi-
talistic form of society should continue ; 
but, as a trade-unionist, I have been 
trained to be a practical man. Any plan 
is better than no plan ani, from that 
'point of view, I welcome any effort on 
the pert of the Government to improve 
the standard of living of this country. 

The time given to me is too short to 
direct my criticisms on different as-
pects of the Plan. I propose to deal 
with only two parts of the Plan, namely, 
the Transport part of it and the Labour. 
part of it. In regard to the Transport 
part of it also, I propose to deal with 
the Railway part of it only. 

It is proposed to spend nearly 40o 
crores of rupees on Railways in the 
5-year period. Sir, this Plan is called 
a 5-year plan ; we were told by the 
Prime Minister that it is actually a 
3-year plan, but, the Report says 
somewhere that it is a 27-year plan. 
Whatever it is, these 40o crores of rune-
es are going to be spent on rehabilita-
tion of the railways and only 20 crores 
are earmarked for development of new 
lines. That is a very meagre provision. 

Secondly, the railways are expected 
to spend about 64 crores of rupees 
both from its surpluses and also from 
the Reserve Fund every year during 
the 5-year period. At this rate, 
we are told that we will be able to 
clear up a good lot of arrears in regard 
to replacement of the rolling stock. 
According to the estimates furnished 
in the Plan itself, it is stated that nearly 
2092 locomotives will become over-
aged 8,535 coaching vehicles will 
become over-aged, and about 47,000 
wagons will become over-aged by the 
end of 1956, and for all this a sum of 
Rs. 320 crores, consisting of Rs. 17o 
crores taken out of the current revenues 
and Rs. 15o crores from the Deprecia-
tion Fund Reserves will be spent for 
replacement. This is a very poor 
satisfaction. If there is an increase in 
the turn round, there will not be 
58 CSD  

necessity for replacement of so many 
rolling stock. I must express my 
dissatisfaction at the way in which 
rolling stock has been purchased these 
years. Monies have been spent like 
water in purchasing these locomotives 
from foreign countries whereas with 
some more drive in our own country 
we could have utilised our own work-
shops for manufacturing and recondi-
tioning some of these locomotives. 
As it is, the locomotives that have been -
purchased cost 5 times their pre-war 
rates and those which are m inufactured 
it Chittaran.jan cost something more 
than that. If labour is taken into con-
fidence, if proper utilisation of tech-
nical talent of this country is made, 
I submit, Sir, it would be possible to 
save a good lot out of the rolling stock 
that is proposed to be purchased from 
other countries. 

Apart from that, we spend nearly 
Rs. 3o crores on the fuel bill of the 
Railways. I should like to draw the 
attention of the House to the recent 
statement made by Dr. Whittaker, the 
Director of the Fuel Research Institute, 
Dhanbad, in which he has suggested 
that by electrification of the Railways 
we can save Rs. 15 crores per annum 
in the fuel bill of the Railways. That is 
a suggestion worth consideration and 
examination by the Planning Clam-
mission. Instead of spending all the 
money in the so-called rehabilitation 
of the rolling stock, they would be well 
advised in spending on electrification 
schemes and on really developmental 
schemes on the Railways. 

Apart from that, we are told that 
about Rs. 12 crores are going to be 
spent on development of Ports. That 
is not an amount which will be suffi-
cient for meeting the requirements 
of the different Ports in this country. • 
When you think of development of 
Ports, you must think not only of the 
Ports which are called major Ports, 
but, also the minor Ports. I see no 
indication, in the schemes they have 
got, for the development of the minor 

' Ports. 

I welcome the money that they are 
I going to spend on the Kandla scheme. 
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Any money that is spent on the develop-
ment of it, to replace the loss of Karachi 
Port is worth spending. 

On the other hand, I am in agree-
ment with the Industrial Truce Policy 
which was adumbrated in 1947. If 
there is real give and take on the part of 

- both employers and labour, whether 
in the private sector or in the public 
sector, if there is placing of all the cards 
on the table, if there is real desire to 
get the enthusiasm of labour, I assure 
the Government that there will be a  

responsive co-operation on the part of 
labour. Instead of that, all that they 
are told is that there is a prospect of 
more retrenchment, no increase of 
wages for 27 years to come and, that, 
after 27 years the average per capita 
income may be doubled. This calcu-
lation about the averages is like the 
calculation of the man who wanted to 
cross the river by finding out the 
average depth of the river. The whole 
Government will be drowned if they 
want to implement such a policy on 
such premises. 

Housing is a very important problem 
which has been ignored, The maagre 
provision of 25,000 units per annum 
will not meet the requirements of the 
situation. Sir, in 1946, the Railway 
Board appointed a Committee known as 
the Mitra Committee which had sub-
mitted a ten year plan and which, 
if it had been accepted by the Govern-
ment, would have completed all the 
housing requirements of the Railways 
concerned by 1956. We see no evid-
ence of such a policy at all. The pro-
posed programme would require too 
years to meet the Railway situation. 
On the other hand, there are threats 
and the only way that the labour policy 
can be implemeted is by strengthen-
ing the Preventive Detention Act and 
by putting people like us, who are in 
the Opposition, in prison camps. 
They will not get their co-operation 
otherwise—unless they seek greater 
co-operation from organised labour, 
without adumbrating wretched princi-
ples which no self-respecting labour 
organisation in any part of the world 
can accept. Therefore, I repeat this 
warning very seriously, that the details 
contained in the Labour part of the 
Plan are reactionary, if I may say so. 
I can give you another example. The 
Government enacted legislation about 
provident fund this year, after enacting 
an ordinance. It proceeds on the 

• principle that full dearness allowance 
should be merged with pay for the 
purpose of retirement benefit. Now, 
the Plan says, "We accept the report of 
the Committee which has recommended 
5o per cent. merger and we commen 
that to the private employers." • Tha 

Having said this much, I now deal 
with the labour policy which is going to 
be the Achilles' tendon of the Planning 
Commission's Report. I say that 
because, after using very good words 
that there should be avoidance of 
disputes, there should be no strikes, 
there should be co-operation between 
labour and capital, the Planning Com-
mission suggest measures which will 
elicit nothing but opposition. They 
had no business to make such sugges-
tions that money wages should not be 
increased, that the. bonus should be 
decreased and that it - should not be 
in cash, that there should be retrench-
ment, that the work load should be 
increased, that there should be this 
and that and suggestions which will 
result in rationalisation. In theory, 
labour cannot oppose rationalisation; 
but, the position in other countries 
where rationalisation measures are 
introduced is that there is provision 
for social security, unemployment 
insurance. If similar provision is 
made hei e, labour will co-operate with 
the Administration to secure reduction 
of manpower and for rationalisation. 
Ugtil that is secured, if you ask labour 
to agree to co-operate for retrench-
ment 

 
 of more stt ff, to agree to work for 

getting no more wages than what they 
have been getting, then, there cannot be 
that enthusiasm from labour which you 
are expecting, in working out any 
plan. Therefore, I strongly condemn 
the observations which are contained 
in that portion of the Plan ; labour 
will not accept that pat t of the Plan. 
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Sir., is not 'a progressive step. It 	a 
retrograde step, and 'it is a step which 
enlightened labour cannot accept. 

I cannot say much more within the 
time limit imposed, except that unless 
theLabour part of the Plan is drastically 
ievised, you will not get that enthusiasm 
which is necessary for the success of 
this Plan or any other plan. 

With these words, I thank you for 
giving me at least to minutes. 

MR. DEPUTY CHAIRMAN : The 
Council stands adjourned till half 
past two. 

The Council adjourned for 
lunch till half past two of the 
clock. 

The Council re-assembled after 
lunch at half past two of the clock, 
Mr. DEPUTY CHAIRMAN in the Chair. 

SHRI D. D. ITALIA (Hyderabad) : 
Mr. Deputy Chairman, the Planning 
Commission after careful study and 
greatest consideration, has prepared 
the first Five Year Plan. The revised 
Plan is no doubt a considerable improve-
ment over the former Plan. I am sure 
that it is no doubt a single indivisible 
national Plan that could be evolved 
and every well-wisher of this country 
will no doubt whole-heartedly welcome 
it. From the Plan. I understand that 
it is a masterpiece of work and a very 
comprehensive one and I am sure 
everyone of us here who has any in-
terest of his country at heart will ap-
prove of the Plan in general. I do not 
say that the Plan is cent. per cent. 
complete. No doubt there might be 
some deficit here and there, some 
shortcomings and there might te room 
for improvement. But for this purpose 
'we should not say that the Plan is not 
good. To my mind in this world 
nothing is perfect. 

Some of my friends on the opposite 
benches have criticised this Plan. 
They simply try to find fault with this 
Plan but I think that is a short-sighted 
policy. To my mind, the Pl.f.n is an 

ic :PA practical one. I think, 
Sir, that plrnning is required not 
merely for the future improvement 
of a country, but it is required in 
every walk of life. Every person must 
have a plan. We know for ourselves 
how difficult it is for a single man to 
prepare his ordinary plan, keeping in 
view what the income will be and how 
it is to be adjusted with the various 
expenditure. And I can appreciate 
the difficulties that might have been 
undertaken by the Planning Corn-
mission to prepare this huge Plan 
for such a vast country like India. They 
have taken into consideration the 
various demands of the States. In 
fact every State has demanded so much 
that it is difficult for the Planning Com-
mission to provide so much for their 
requirements. They have done their 
best with the resources that are avail-
able to us today. I am glad that we 
are laying a foundation for future 
wealth and for a happy and prosperous 
India. After five years, when all the 
schemes in the Plan are completed, 
I think, the standard of life of the 
masses of our people will no doubt 
'be improved and raised. What India 
requires today is to develop its eco-
nomic and social structure. 

As we know, India is an agricultural 
country and so the Planning Cofnmis-
sion has given topmost priority to 
agriculture and rural development. 
They have provided, as we understand 
from the Plan, that 45 per cent. of the 
expected expenditure will be spent 
for the agricultural and rural develop-
ment and after this scheme is completed, 
we are informed that 18 per cent. of 
the production of foodgrains will 
increase. Over and above that, there 
will be an increase in the production 
of cotton, jute, oilseeds and sugar-
cane. 

Next comes industry. Industry is 
always considered in almost all the 
advanced countries as the back-bone 
of a country. Unfortunately, the 
Planning Commission has provided 
only 8 per cent. of the ' expected ex-
penditure to be spent for industrial 
development. I think, they could have 
easily provided at least 5 per cent. 
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of the expected expenditure to be 
spent on such an important item. 
According to the Plan, only 40 large 
and medium-sized industries will be 
established during these five years and 
I am sure, even after this scheme is 
completed, India will be benefited 
mostly. 

Then come communications and 
transport. No doubt nearly 25 per 
cent. has been provided for these 
schemes, yet very little has been pro-
vided for new railway lines, which arc 
very essential in these days. And, as 
far as other things are conceined,- like 
education, medical relief, social service, 
etc., they have provided amply. I must 
say that the best thing they have pro-
vided is the Bharat Sewak Samj which 
is very essential in these days. Every 
individual must understand that he 
has certain duties to perform for the 
betterment of his country. 

Lastly, I will say; that the entire 
success of the Plan depends on its 
execution and the machinery that is 
provided for its implementation. In 
this respect I wish that adequate 
measures should be taken to ensure that 
the funds which are provided for the 
various schemes in the Plan are properly 
spent. Some measures should also 
be taken for securing effective parlia-
mentary check on the progress of the 
Plan and a brief review of the projects 
of the Plan at the Centre as well as fir 
the States be made available either 
before or at the Budget Session. 

Finally, I whole-heartedly congratu-
late the Members of the Planning 
Commission for the excellent work 
that they have done in preparing this 
Plan. I cm sure that after this Plan 
is completed, the country will have 
benefited to a very great extent. 
Thank you, Sir. 

SHRI B. GUPTA (West Bengal) : 
Mr. Deputy Chairman, we heard the 
hon. Prime Minister speaking in this 
House. We wanted to give us a  

glimpse of the Plan, but in doing so,. 
he himself disappeared in the clouds 
of his own. It is good now that we 
have here the prima donna of the Plan_ 
who is going through the debates after 
his adventures in the Court of St.-
James. Sir, various speeches have 
been made about the Plan in this House.- 
If you ask me what the Plan is like,, 
I would say that this Plan is an un-- 
surpassable compilation of platitudes,. 
false pretences and bureaucratic pro-
jects. Sir, the words flow through_ 
this Plan like the Niagara Falls, but 
the extravagance of these words is 
not in the least justified either by its 
approach, which is cowardly in the 
extreme, or by its promises, which 
are undoubtedly full of danger. 

Sir, if I may say a word or twos 
about the approach of the Plan, I 
think I will do well to refer to the: 
Plan itself. 

"The success of such planning no doubt` 
depends on the classes in positions of power 
and privilege respecting the democratic sys-
tem and appreciating -  the radical change itt 
calls for," 

Mark the words "The success of such 
planning no doubt depends on the 
classes in positions of power and pri-
vilege." This is fawning en the very 
vested interests of the country who have 
brought about so much misery, so much 
poverty and so much privation to 
our people. Now, Sir, those people 
who do not know how to settle ac-
count -with the past can hardly be 
expected to know how to build for the-
future. Therefore, I would not dilate 
upon the approach. The approach 
there. 

Now, coming to the promises of the' 
Plan—be cause plentiful premises are-
there—let us see what they amount to.. 
It has been claimed in the Plan by the 
mighty planners that within. the plan-
ning period, the national income of 
the country will have gone up by a 
thousand crores, that is to say, by 

per cent. This, I consider, is an 
illusory figure, for, during this period,, 
the population, too, will have gone 
up from 36 -18 crores to 38.44 crores,. 
if it grows at the rate of i -25 per cent.— 
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the figure given in the Plan itself. 
Divide Rs. ro,000 crores by 38 .44IA 1  - 
You will come to the figure of roughly 
:260. That is to say, Rs. 260 would be 
the per capita income per annum at 
the end of the Plan period. Even 
now, according to the National Income 
•Committee, the per capita income is 
_Rs. 255. That is to say, after all this 
.show you will have gained at the end 
of the five year period Rs. 5 in your 
per capita income. In other words, 
it would be about:less than 7 annas per 
month and less than one pice per day. 
That is to say, the Plan promises that 
the increase in the national income 
will be less than a pice per day per 
head. Therefore, Sir, the Plan 
.speaks for itself. This Plan is worth 
half a pice as far as the people of the 
.country are concerned. The hon. the 
Finance Minister who, I do not know 
whether it is because of the contagion 
-of his Plan or because of his ad-
venture in the Court of St. James, 
has developed a bellicose mentality 
and had indulged in threats in the 
other House saying that those who 
.obstructed the Plan would be doing so 
at their own peril. I was at once re-
minded of Goering. I would not II 
call him a Georing—he looks so nice 
and so pleasant. Sir, as I have said, 
less than one pice per day per head at 
the end of the planning period would 
be the net result of all these things. 
They say that within 27 years the na-
tional income will have been doubled 
provided from 1956-57 onwards 50 
per cent. of the additional income is 
invested. Now, Sir, at this rate, 
we arrive at a certain other rfigure. 
It will take 5o years at this rate to 
double the family income of a family 
of a husband and wife and two children. 
If we take the recommendations of 
the Nutrition Committee and take 
into consideration the requirements 
of education, health, etc., we would be 
requiring Rs. 250 per month per head. 
If we, however, progress at the rate en-
visaged in the Plan, it will take three 
centuries to arrive at this figure. If we 
progress by geometric progression, then 
even we will have taken one century. 
That is the perspective unfolded by 
the _Plan itself. Therefore, there is no  
,cause for rejoicing. .A chorus of  

praise may be tuned, but I know this 
will melt away in the background of 
the realities of the situation today. 

Let me now come to the agrarian part 
of the Plan about which so much has 
been said. The Plan itself says that 
68 per cent. of the population is agra-
rian. Again the Plan says that of this 
18 per cent. is comprised of agricultural 
labourers and in individual States the 
percentage is even much higher. For 
instance in Travancore-Cochin, the 
agricultural labour constitutes about 
37 per cent. of the total agriculural 
population, in Madras 28 per cent. in 
Madhya Bharat 27 per cent., in Hy-
derabad 25 per cent., in West Bengal 
21 per cent. If you consider the state-
ment of the West Bengal Chief Mi-
nister made in November last year, 
you will find that according to him 
75 per cent. of agrarian families hold 
less than 4 acres of land. That is to 
say, the overwhelming majority of 
our peasantry is either landless or ex-
tremely poor. They cannot buy 
_land at all, which is supposed to be 
distributed by the Zamindari Abolition 
Acts. Look at U. P. where bhoorni-
dari rights are supposed to be distri-
buted. Out of 18o crores of rupees 
estimated, only about 35 crores of rupees 
have been subscribed. That is to say, 81 
pei• cent. of the people who were sup-
posed to buy land are not in a position 
to buy it because they have not got the 
money. When such is the case let us not 
talk about Zamindari Abolition Acts. 
The peasantry cannot buy land at the 
rates at which land is being distributed. 
You are going to give compensation to 
the landlords to the tune of Rs. 600-
70o crores. I should have thought 
that the hon. Members opposite would 
realise that the chivalry of such 
measures cannot possibly rouse the 
peasantry at all. It may rouse some 
beauty queens ofNew Delhi. There-
fore, let us not talk of chivalry in rela-
tion to your2amindari Abolition Acts. 
We know that these Acts are meant for 
the ,zamindari classes; these Acts will 
not give any relief to the peasantry, 



Much is being said about the in-
dustry and other things. I would 
only touch a fcw points. The industry 
is left to the industrialists. They 
clearly save here that " the industrial 
expansion in this five year period will 
rest largely on private initiative and 
sources". In this Plan—there are 
two bulky volumes that we have got—
it is said that they can only influence 
but not determine industrial employ-
ment. I think not even that is true. 
All that I would like to add is that 
they cannot even influence because 
once it is left in private hands in this 
manner in which Government's in-
terest is almost negligible, you cannot 
possibly even influence the course of 
industrial development. In mode n 
economy, in the present day world 
economy, unless and until you develop 
the public sector and you occupy a 
strategic position in the economic life 
of the country—and they are interest-
ed in occupying a strategic position 
when it comes to turning their guns 
against the people—you cannot possi-
bly command she change of events—I 
mein the economic developments that 
will follow. It is all moonshine talk 
that they are going to determine the 
private industry. We know 173 crores 
of rupees have been set apart for the 
industry and out of that 94 crores of 
rupees will be spent for the Govern-
ment projects under the Central and 
State Governments. But look at the 
projects appended to Chapter XXIX. 
That will tell you that Government 
will not have developed the heavy 
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chemical: industries, the machine-tool 
industries and other heavy industries 
that we need today.. Undoubtedly 
a steel plant will have been started 
here and certain other concerns will 
have been started there and some 
companies will have been given some 
help but that will only mean certain 
quarnitatiVe changes but the quality of 
the structure will not have changed.. 
Therefore the industrialisation of this 
country which we so vitally need hss; 
been given a go-by in this particular 
Plan. After these things to talk about 
control and other things is a useless 
talk. We are told that 233 crores 
of rupees will have been invested in 
the private sector for expansion. At the 
same time we are told in the Plan that 
our industrialists and businessmen 
have become speculative. Anybody 
knows today that the investment in the 
companies takes place not on the basis 
of industrial expansion but for specu-
lative reasons. The Plan itself says 
that after the Korean boom there was a 
tendency of passing frommoney hoard-
ing to commodity hoarding. That 
shows how this is all tied to specula-
tion. Where can you get it and how 
can you hold out any promise of in-
vestment and initiative by this ? 
Therefore we know it will not take 
place what you can expect is only a 
quantitative addition. After all during: 
the last 4 or 5 years the total invest-
ment that had taken place even 
without any plan is of the order of 
400 crores of rupees. I have the 
figures but due to shortness of time,. 
I will not read them. We do not say 
that all this money has been invested. 
for expansion but that these normal_ 
things take place without your planning_ 
Why do you come with all these pro-
posals and tell us that we have provided 
it there and they will do so? Probably 
the hon. Finance Minister has dis-
covered suddenly that these people, 
these monopolists and profiteers at 
the top who took advantage of decontrol 
in 1947 to make about too crores of 
rupees of extra profits in the cotton in-
dustry have suddenly become patriotic 
and will rush their money for the 
industrial expansion of the country. 
I should have thought that the hon. 
Finance Minister would be a little- 
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will not give any succour to the pea-
santry, without mobilising whom you 
cannot change the picture of the 
countryside at all. I would not dilate 
upon it, but yet I would stress the fact 
that until and unless the peasantry 
is given land, you cannot possibly 
rouse them into that dimension of 
national activity which alcne can drag 
our country out of this boundless 
misery on to the road of prosperity. 
The hon. the Finance Minister, intelli-
gent as he is, should have more intel-
ligence to realise this. 

r COUNCIL ]: 
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more intelligent not to take 	that 
sort of thing for granted. I am talking 
about him, because whoever may be 
the philosopher of this Plan, he is its 
financial pillar. He is calling the 
tune and therefore I would not deal 
with the pipers. I would deal with 
the person whr. calls the tune. 

Therefore it is clear that the indus-
trial sector is neglected. It is not a 
question of preference or priorities. 

MR. DEPUTY CHAIRMAN : You 
have two minutes more. 

SHRI B. GUPTA : There are 
many more important points to dea 1 
with. 

In the other House Mr. Purshottam 
Das Tandon was 	 

MR. DEPUTY CHAIRMAN : 
There are a large number of speakers. 

SHRI B. GUPTA : Therefore the 
industrial sector is neglected. The 
foundation is not proposed to be laid 
at all here in the Plan. 

About the financing of the Plan 
this is a subject which nobody has 
dealt with sufficiently, and therefore 
I should like to say a few things about 
it. We find the savings from the 
current accounts will be, according to 
the Plan 738 crores of rupees and 
capkal receipts—public savings 520 
crores of rupees, totalling Rs. 1258 
crores. Then there is already ex-
ternal assistance to the extent of 156 
crores of rupees and we are left with 
a gap of 655 crores of rupees. They 
propose meeting this through external 
assistance, internal taxation and deficit 
financing. For this 655 crores of rupees 
they are depending mostly on foreign 
assistance. To the extent of 3o per 
cent. of the Plan we are depending on 
foreigners. If the foreigners do not 
oblige us, they will go in for internal 
taxation or deficit financing. Defi-
cit financing will lead to inflation and 
that is dangerous. When the deficit 
financing will not have succeeded, 
what will happen ? This will happen—
I will read out from the Report on 
Currency at Finance, 1950-51.  

"Additional taxation 	by the Central 
Government in 1951-52 amounts to Rs. 5o 74 
crores, including Rs. 19.1 • crores from the 
enhancement of railway fares. This was 
deemed necessary to avoid large-stale 
deficit financing and to maintain a safe cash 
balance position." 

Therefore if the foreigners do not 
oblige us and if deficit finance has to 
be avoided—as it should be avoided—
then taxation will be there and the 
people will be still more fleeced. We 
are told about the savings. Now what 
are the expectations based on ? The 
revenue savings given here are not at 
all borne out by the realities of the 
financial situation of the country. The 
figures for 1951 budget have been 
taken to show that it is quite possible 
to get that amount from the budgets, 
but that was the boom year and be-
cause of the Korean war there were 
certain additional export duties and 
other things. If you look at the figures 
of the last 5 years, the annual savings on 

I the Central account has been to the 
I extent of Rs. 47.94 crores, that is 

Rs. 14 crores less than what we got in 
1950-5 which was the Korean was 
boom year. The next year—that is 
the current year and the first year of 
the Plan—has not been taken into 
account. Now the States are the 
sources of revenues. The revenue for 
the Part A States duriing the 5 year 
period vary from a surplus of rupees 
7.39 crores to a deficit of Rs. 8.50 
crores. As regards Part B States the 
variation is between a surplus of Rs. 2.4 
crores and a deficit of Rs. 2 74 crores. 
In the current year we have a meagre 
revenue surplus of Rs. 3.73 crores 
on the Government of India's account 
and a deficit of Rs. to • 74 crores on 
the States' account. This shows 
how the State budgets and the Central 
Budget are unsteady, unstable and full 
of deficits. On these if you are basing 
your plans for financing, you cannot 
possibly get the money because the 
budgets will be more and more defi-
cit. Likewise you can't get from 
private savings because the savings 
cannot be expected from the people 
when the standard of living is falling, 
when the purchasing power is also 
falling when food items are exorbi-
tant. According to the report of the 
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National Enquiry Committee 53 % 
of our national income goes in 
for purchase of food items. How on 
earth can you imagine that the people 
will have found sufficient money to 
put in your savings fund so that you 
can draw upon them? 

3 P.M. 

Therefoi e, 	the 	thing 	that 
remains for you is taxation. I know 
that Government have stated that 
taxation will be required to the extent 
of 70 to 8o crores of rupees. Here is 
the thing You know that taxation 
will be required. And therefore 
more burden will fall upon the people. 
Of course, some moneys will be coming 
from the Americans at whose shrine 
our Finance Minister is worshipping. 
But the Plan itself admits that 90 per 
cent. of the Americanaestments out-
side have gone to erstetoctive industries. 
They are not meant for industrial 
development. I would in this con-
nection, like to read out to you a report 
from the Economist of London where 
they say how very, very happy they feel 
about this kind of thing. One thing 
I would like to draw the hon. Finance 
Minister's attention to is this. The 
Journal of Economics published from the 
United States of America, actually 
published from New York, states that 
India is "willing to try to create con-
ditions conducive to the American 
investments Government also 
has allowed a number of American 
Companies to make substantial in-
vestments"  This is what is 
said in the Journal of Commerce 
published from New York. Now, 
they are very happy with the state of 
affairs here. I mean, they like this 
Plan. 

And I would like the Finance Mi-
nister not to put threats. He has put 
indirect threats in the other House. 
If he thinks he can intimidate the 
Communist Party, he may try that. 

MR. DEPUTY CHAIRMAN : You 
have finished your time. 

SHRI B. GUPTA : But, if you 
think that you can go ahead with your 
Plan, at any cost and if you want to 

achieve success that way, in that 
way, why not add the Preventive Deten-
tion Act as the forti,:th Chapter to the 
Planning Commission's Report and 
tell the people that they must accept 
the Plan or get ready for being de-
tained without trial. That is 
not the way of popularising it. That 
is not the way to deal with a demo-
cratic country. You cannot make it 
compulsory. This is not the way of 
democracy ; this is the way of Musso-
lini and Hitler. This is the way in 
which they had spoken about plans 
and I do not want that there should be 
any repetition of the experiences of 
that ghastly history on the soil of 
India. 

SHRI C. D. DESHMUKH : What 
threats ? 

SHRI C. G. K. REDDY (Mysore) : 
At their own peril. 

SHRI C. D. DESHMUKH Oh, 
that is what he means. 

SHRI RAMA RAO (Madras) : 
Mr. Deputy Chairman, we have had 
an amazing exhibition of Communistic 
histeria—I hope it is not an unparlia-
mentary word—from my hon. friend, 
Mr. Bhupesh Gupta, with whom I 
exchange courtesies in the lobby. 
My friend does not, I hope, mis-
understand me if I completely differ 
from him. He will not charge me, I 
trust, with being a regular or even.4n 
occasional visitor to the Court of -St. 
James, although I have visited 
Westminster Abbey and St. Paul's. 

He has been saying that this Plan does 
not provide for industrialization. 
Everyone has got vested interests, 
and the Communists have their own. 
They want to make trouble in this 
country and their chief instrument for 
the purpose is the industrial prole-
tariat ; therefore, they lay emphasis 
on industry rather than on agriculture. 
They know the kiNan is now with the 
Congress and he has put the Congress 
in office everywhere. 

Some people are saying that our 
Pl an will not get through unless there is 
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foreign aid ; according to the Commu-
nists foreign aid will mean political 
domination. - We do not think so. 
What is the alternative they propose 
to make up the total we want ? Let 
them give us one—something new, 
something fresh, something sweet, 
instead of stale and unprofitable cri-
ticism. A volume of destructive criti-
cism has been poured upon the Plan. 
Nothing constructive has come. from 
that very, very hostile quarter. Mr. 
Gupta has been saying a lot about 
figures. I leave figures to the Finance 
Minister. But so fir as this business of 
figures, from the point of view of the 
Plan, is concerned it would be dan-
gerous to make an approach that way. 
The Prime Minister put it in the highest 
key, when he said that this is an attempt 
to achieve our national destinies. In 
such a text mere figures hold no meaning. 
It does not matter if this Plan fails. 
If it fails, another will succeed. When 
Bernard Shaw came to Bombay, a 
.group of journalists put him a question 
about the success of the Russian 
First Five Year Plan. He said, "Do 
not discuss the first or the second or 
the third plan. No plan is 
final. Human effort must go on 

-till the end of time. If one plan 
does not succeed, another will follow 
after some time." Sir, in this con-
nection, I am reminded of a story 
concerning Marshal Foch in the middle 
of the first World War. He wrote in 
-effect to his chief : "My left is sink-
ing ; my right is cracking up and my 
centre is giving up, and therefore I 
attack". That is the right spirit of 
warfare and that is the proper way 
in which we should rise to the occa-
:Sion before us. The Communists are 
defeatists. They fear the Plan 
because the Congress having got the 
vote of the people and having come 
into power, has now come forward 
with a plan, a philosophy, an ideology, 
a frame-work, a programme of action, 
a chart and compass. 

ql• 

Sir , we have made a plan of priorities. 
We have made it flexible. I would say 
that this Plan is a Historical necessity, 
a moral responsibility, a political duty,  

an economic inevitability, above all, a 
constitutional Having 
proceeded from c Jionialism to in-
dependence, we now proceed from 
political democracy to economic 
democracy and egalatarian society. 

Look at the views expressed in the 
speeches of the Opposition. They are 
full of the fear an suspicion complexes. 
It says : "If the expected revenue 
surpluses are not forthcoming, if 
borrowing is not fruitful, if taxation 
does not yield results, if deficit financ-
ing leads to increase of prices, if the 
right type of worker is not obtained, 
if the State Governments do not mike 
the expected contribution of Rs. 532 
crores, if crisis in the food position 
again arises, if foreign aid is not forth-
coming, if war comes, if  
if 	 if 	and but 	 
but but " a chain 
of 'ifs' and a concatenation of 'buts'. 
I do not think that this is the way to 
approach a national plan or any plan 
at all. 

Sir, Prof. Ranga and Mr. Gupta have 
said that this is no plan at all, but 
only a compilation, a pale reflection 
of the Russian plans. I am reminded 
in this connection of a Sanskrit phrase : 

"41,7-f;5 3 

Every plan today must be the result 
of piracy and paraphrase. Every 
plan today is indebted to a previous 
plan somewhere. Even if the Com-
munist Party of India is to create a 
plan it can only make a compilation 
and a dictionary or an encyclopaedia 
which do not demand originality. 

We have had the criticism that it is 
not adequate. In this connection, I 
am tempted to quote the Sanskrit 
lines : 

"zrfk rf 9- .0,-'41-44grfF9-  Tfflt-Iff, I 

The meaning is : What is here may 
be elsewhere, but what is not here is 
nowhere. The Plan is a synopsis of 
our hopes and aspirations. It is 
embryonic. From this will develop 
everything hereafter. 
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The charge has been levelled against 

the Congress that the Plan is a political 
and not an economic weapon. What is 
wrong with it ? What is wrong 
with a political party making and 
wielding a political weapon to secure 
political ends and for national ser-
vice ?  
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Mr. Gupta has talked about vested 
interests having their way hereafter, 
I see a lot of capitalist friends here 
but I notice they have been lying low 
these days. I do not think they are so 
arrogant, so self-assertive as they 
were, because of the emergence of 
men like me on the Congress side and 
Mr. Bhupesh Gupta on the other side 
of the House. 

We have heard our friends say that 
this is not a national plan, but only a 
party plan. I do not concede it. I 
am sure it will become a national 
plan the moment my friend Prof. 
Ranga, walks back into the Congress. 
I want him in fact to come back. 
The Andhras want him very badly. 
I find Mr. Sanjiva Reddy and • Prof. 
Ranga making love to each other in 
the lobby. I like to see it because 
Andhra wants unity. We shall then 
get a Province and I shall be able to 
shout : "Jai Hind, Jai Andhra". 

Sir, much of the criticism is irrelevant" 
if we note the cardinal fact that we are 
attempting to achieve a series of 
priorities. Great achievements do 
not come in a single day. Every-
one knows that it is not possible for a 
cricket player to hit up a century in a 
test match at the very first appearance. 
Everyone is not a Dipak Shodhan, 
everyone is not an Amarnath. We 
are perhaps pedestrian, as the Prime 
Minister has already remarked. Much 
has been said about the incidence of 
suffering and the great burdens that 
will be thrown by the Plan on the 
common man and particularly on the 
kisan. But you should produce first 
and the question of distribution arises 
only next. And then, people forget 
that this is not a final plan. It is only 
a preliminary plan, and to that extent 
therefore, the criticism that it is not a 
complete plan, is irrelevant. Some of 
our friends on the other side are 
rather gloomily premature. They 
have prophesied failure. I would tell r 

 them not to make political prophecies, 
much less economic predictions. It 
is a very futile game, a very dangerous 

oastime. 

Sir, some friends on my side of the 
House have been saying that it would be 
impossible to achieve the targets fixed. 
They say that they are too many and 
their achievement, even if ever possi-
ble, will take a long time. They say - 
on the other side, that they are too few• 
and rather unsoundly conceived and. 
will not be achieved at any time. 
Both are contradicting each other. 
Well, I should like to witness a wrestl-
ing match between the two opposing 
sections. Let me turn to another con-
troversial topic. If we want immediate 
nationalisation of industries, we shall 
have to pay heavy compensation. Are 
we ready for it ? We are not going to 
indulge in downright expropriation. 
for we are a constitutional democracy. 
We have to respect the rights of citizens. 
with regard to property, within limits. 
Nationalisation will therefore have to-
wait. 

AN HON. MEMBER : I think 
Mr. Nehru said that once. 

SHRI RAMA RAO : Yes, but it 
was about key industries. Yes, the 
Prime Minister has repeatedly said and 
it is an absolute fact. We will not 
pay the Tatas, the Birlas and the 
Dalmias lot of money for buying up 
their old rotten stuff. We will build 
up our own new industries, state-
owned, nationalised industries. The 
private sector in the country will do 
its part of the work in the key industry 
line meanwhile and if it cannot, the 
public sector will do it. And if the 
State too cannot, it will go as scrap, 
and our friend Mr. Bhupesh Gupta, 
will buy it. About foreign aid, the 
Opposition benches vehemently object 
to it. But remember, there is the 
Korean war on. If it is renewed, it 
will shatter all our expectations ' of 
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foreign aid. I do not think much of 
Eisenhower and the new set up in 
the States. After all, the foreign aid 
for which we have budgetted in the 
Plan, is very little compared to the 
vast volume of funds we have to invest, 
and we are going to raise in the country. 
Prof. Ranga has talked about the land 
problem. I consider him a dangerous 
person so far as the land problem is 
concerned. I come from the same 
district as his. His village being only 
13 miles from mine.. He has done 
splendid work for the kisans, but the 
time has come when the kisan 
have to give their loyalty to a new 
India, a new Constitution, a new de-
mocracy, will they do it ? The 
Congress is organising an agrarian 
revolution and the kiang will have to 
co-operate enthusiastically. Now I 
have a great fear that his suggestion of 
not touching the small landholder 
is quite dangerous. We have got 
to touch him in our scheme of co-
operative efforts, collective farming, 
fixation of ceilings, etc. etc. What is 
the co-operation we are going to get 
from the ki ,an ? I know the worries, 
the anxieties, the agonies, the Congress 
is facing in the matter of planning 
agrarian reform. The planning 
Commission and the Congress Working 
Committee have been deliberating on 
this question. But from the other 
side, I find no constructive help has 
come. The patriotism of all of us 
will be challenged when the agrarian 
revolution is undertaken in the right 
earnest manner. 

Sir, the Prime Minister has stated, 
in both the Houses, that if we do not 
act up to the country's needs, we 
would be failing in our duty, and our 
Constitution and our democracy 
would be failures. This is the 
challenge of our time. Years ago, 
Gopala Krishna Gokhale said that 
he would set no limits to the ambitions 
of his countrymen. That was spoken 
when the country was under foreign 
domination. Today we are a free 
people, when every Indian could say 
that he is master of his fate, captain 
of his soul. Let every Indian say , in 
the spirit of Themistocles, one of the 

great architects of the Athenian de-
m3cracy of old : "I can 3') ,: play up)a 
an instrwmat, but I CA1 1111%2 my 
State great". 
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sector. It has only been stated here 
that "the public sector will take up 
all those spheres of industrial acti-
vity in which private enteprise is 
unwilling or unable to put up the 
resources required and to undertake 
the necessary risks." Further it is 
sty tcd that "the initiation and respon-
sibility for securing the necessary ex-
pansion over the bulk of the field of 
industry rests with the private sector." 
So, Sir, my reasonable suspicion is 
that a premium has been granted to 
the private enterprises to have a de-
termining voice in the future economic 
life of our country because we have to 
entirely depend on them so far as the 
industrial development of this country 
is concerned. 
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• dix III, Annexure No 95.1 
SHRI S. N. DWIVEDY (Orissa) : 

Mr. Deputy Chairman, within the 
limited time at my disposal, I would 
like to make some general observations 
from the common man's point of view 
on this Plan, without going into 
the details. I was, Sir, very carefully 
listening to the speech of the Prime 
Minister when he was explaining to 
us the background of this Plan and 
emphasised that this Plan would 
uhimately lead the country to economic 

-democracy, 	a classless society and 
iprogressive socialism. I 	however, 
feel, Sir, that this is a very tall claim 
that the Prime Minister has made for 
this Plan. 

This Five Year Plan that has been 
placed before this House suffers, from 
certain grave initial defects. Firstly this 
Plan is one which has been vitiated by 
the policy and programme of the Con-
gress party which is a party of the 

.status quo. Secondly this is a Plan 
which has been framed within the four 
corners of the Constitution, a Con-
stitution which does not provide, 
which does not give us the right to 

-work or employment. Therefore*, I 
feel that this Plan would not take the  
country forward. I also feel that this 
Plan is more or less meant' for main-
taining and for giving a lease of life to 
the present order of society. 

Sir, if you look at the portions of the 
Plan dealing with the industrial de-
velopment of our country, you will 
-find that the private sector has been 
given almost the sole right to decide 
the future of our country. It is 
nowhere stated in this Report in de-
finite categorical terms what spheres 
of industrial activity will be limited 
to the private sector and what fields 
-would be taken over by the public 

No doubt, this Plan is a little im-
provement upon the Draft Plan, so 
far as the agricultural sector is con-
cerned. But although it now feels 
the necessity of admitting that a ceiling 
regarding holdings must be fixed, it 
leaves this matter there. It leaves 
the matter in the hands of the States. 
You know, Sir, that the demand for the 
abolition of zamindaris has been made 
for many years; but till today the 
abolition of zamindaris has not been 
taken up in West Bengal. So also in 
the other States, the reform in the 
agricultural sphere has been halty and 
hesitant. Therefore, although this 
small improvement in the agricul-
tural sector would have given some 
little hope to the masses nothing is 
actually going to happen as in the 
industrial sphere the private sector 
is being given the upper hand. It 
will continue to determine the price 
structure and other allied matters 
and therefore, I am afraid even the 
little benefit that the agriculturists 
would have got would not be there. 
You can find today that the zamin-
dars, the big landowners are selling 
away their lands and they want to 
invest their money in the industrial 
sector so that they would be able to be-
come the capitalists in this country. So 
this economic equality or economic de-
mocracy is nowhere to be found in this 
Plan and we are not going to have it. 
I believe it is not an integrated ap-
proach, as the Prime Minister likes to 



believe. On the other hand I feel 
that it is a one-sided approach, giving 
the entire field of activity into the hands 
of the private sector. 

Lastly I would say that much of the 
success of this Plan depends, on the 
co-operation and enthusiasm of the 
people ; but you have not tapped new 
resources such as capital levy or 
ceiling on incomes etc,. You do not 
put a ceiling on income either of the 
industrialists or of the services. How 
cm you expect the people, the teaming 
millions, the masses to be enthusias-
tic and help you in making this Plan 
a success, unless they feel really that 
after these five years, they arc going to 
get something ?  
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to the conclusion that I have read it 
before. It is not this portion that I 
have read. 

MR. DEPUTY CHAIRMAN : 
May be. 

SHRI S. N. DWIVEDY : Orissa 
has a deficit of Rs. 7 crores for five 
yetrs. So how do you expect this 
State to give you money for the 
general or common pool ? They have 
stated' here. 

(Time bell rings.) 

MR. DEPUTY CHAIRMAN : One 
minute more. 
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Before I close, I would like to know 
from the hon. Finance Minister, how 
is he going to get the necessary fin-
ance for these proposds. A sub-
stantial part of the amount is expected 
to come from the States. My hon. 
friends on this side have ably put 
forward the utter neglect that has 
been shown-in this Plan to the under-
developed parts of our country. As 
regards the State of Orissa, from the 
statem ,  Ili_ of the Fin.Pnce Minister of 
Orissa, you will find—"the budgetary 
gap for the next five years on our 
existing level of revenue and expendi-
ture would be about Rs. 7 crores 
annually and since this will be the 
normal deficit, Orissa's progress and 
development appears to be dim." 

MR. DEPUTY CHAIRMAN : This 
has been read at least tht ee times 
in this House. 

SHRI S. N. DWIVEDY : Pardon ? 

MR. DEPUTY CHAIRMAN: You 
have read this for at let st three 
times. 

SHRI S. N. DWIVEDY : No, Sir. 
I have not 	 

AN. I-toN. MEMBER : Not this 
one. 

SHRI S. N. DWIVEDY : I have 
not recd this one at all and I am sur-
prised as to how you could have come 

SHRI S. N. DWIVEDY : I have 
almost finished, Sir. I never take 
more time than is allowed to me. _ 
Here they made a demand on the 
Finance Commission and on the 
Planning Commission that if the 
Plan and the schemes initiated in 
the Plan are to be worked out in the 
State of Orissa, at least Rs. 38 crores 
in the coming five years must be 
provided in the scheme. But I find 
only Rs. 17 crores have been provided. 
I do not know whether even the Rs. 4 
crores that the Centre would get 
annually from the State of Orissa as 
interest for the blessed Hirakud 
dam would also be forthcoming. 
Therefore this Rs. 17 crores that 
would be given for the development 
of the State, would be quite inade-
quate. This being the position 
I feel that finance from the State would 
not be forthcoming as contemplated, 
and ultimately taxation measures would 
E ye to be undertaken and that would 
be to the detriment of the country as 
a whole. Therefore, Sir, I believe this 
Planning Commission's Report, 
although much labour has been put 
forward in bringing out these volumes, 
does not indicate a solution to the 
basic problems of our country. 

Thank you, Sir. 

SHRI T. R. DEOGIRIKAR 
(Bombay) : Mr. Deputy Chairman, 
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during a short period of 5 years, our 
Government brought out two import-
ant documents ; our Constitution was 
dne and the Report of the Planning 
Commission is another. We are 
proud of it. 

The present Plan is not entirely for 
the future. Out of Rs. 2069 crores, 
Rs. 425 crores have already been spent 
by the Centre and Rs. 429 crores by 
the States. Rs. 815 crores and Rs. 
399 crores have yet to be spent. That 
means, that this is not a plan for Rs. 
2069 crores but it is a plan for Rs. 
1214 crores. The States have spent 

so per cent. for the development pro-
gramme and the centre has spent 36 
per cent. for the same. 

There are three dangers to the land 
of India. One is flood; the other is 
desert and the third is famine. The 
Planning Commission has undertaken 
to train the rivers in the North East 
of India and some of the floods will be 
checked ; but, as regards the deserts 
and the famines, the Planning Com-
mission has not seriously taken into 
consideration the danger arising from 
them. They have no doubt provided 
a certain sum but, it is not enough to 
relieve the distress of those areas. 

Coming to Bombay State, on the 
Arabian coast, there is the Western 
Ghat. The Sahyadri mountains get 
about 15o" to zoo" of rain but, that 
rain goes on diminishing till it drops 
down to to" or 15" in Sholapur, 
Bijapur, Ahmednagar, Satara, Poona 
and Nasik Districts. The slopes 
of the Sahyadri mountains are without 
any forests and the rain water rushes 
headlong eroding the land. Those 
Districts get the North East Monsoon 
rains no doubt, but if they fail, as 
they usually do in three years out of 
five, famine sets in. Fortunately, 
we have got 3 big rivers, Krishna, 
Bhima and Godavari. There are 
minor rivers also, Girna, Kukdi and 
Mula.. Had do: PI . .s C ,,mmission 
proviciad for minor irrigation on these 
three: rivers and -for Khadakvasla 

and Vir dam, about half a crore of the 
population would have been relieved 
from their age long hardships, from 
their starvation and from their poverty. 
Unfortunately, that has not been 
done. 

Theta coming to the Community 
Projects, these Community Projects 
are started, according to the policy 
of the Planning Commission, in irri-
gated areas and not in famine stricken 
areas. I fail to understand how 
production can increase and how in-
equalities will be diminished. For-
tunately, the Planning Commission 
have sanctioned the Koyna Power 
scheme ; but, the area which I have 
just mentioned has neither capital 
nor raw material to take advantage 
of this power. Almost all the power 
will go to Bombay. The effect will 
be more centralita ion of industry, 
capital and labour: I do not think that 
it is desirable. 

SHRI C. G. K. REDDY : And 
politics. 

SHRI T. R. DEOGIRIKAR : So, 
my request is that the Koyna Power 
scheme, after the completion of the 
first stage, should be converted into a 
multi-purpose scheme. I know the 
needs of Bombay State. They want 
lakh K.W. till the end of March 1953 
but, they have got the Chola Power 
House scheme ; then, there is the 
Troml-  y scheme which is going to 
give an additional t lakh K.W. and , 
this Koyna scheme will give them 

' 2,40,000 K.W. So, according to me, 
after 2 or 3 years, Bombay will get 
surplus power. It is better, therefore, 
to convert, Koyn9 scheme, into a multi-

' purpose scheme so that the agriculturists 
and the poorer petiple will get some 
relief. We know that Bombay State 
has got 4 Divisions. We have quarrel 
with none ; lat all Divisions develop, 
but, justice must be given to all. Bom-
bay State is going to spend Rs. 46 
crores for education out of Rs. 146 
crores. Within a year or two, all 
school going children from Bombay 
State will be literate. We are all 
proud that illiterac; will be abolished 
from Bombay State within a short 
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period but, that will not solve our food 
problem. Out of Rs. 25 crores-
it was Rs. 42 crores, but yesterday the 
mistake was corrected—Maharashtra 
is going to get only Rs. 3 1/2 crores, 
though Maharashtra has more then 
5o per cent. population, and, though, 
good many minor river schemes are 
already there. 

So, my request to the Plarning 
•Commission is that out of Rs. 3o crores 
thbt arc reserved for minor irrigation, 
.Maharashtra should get 33 per cent. 
-and we guarantee the deficit which 
they hay...got to make up. 

My second request is this : Rs. 15 
crorcs have been set apart for' rclii2viag 
distress of fa.mifie. Person^lly, I 
think you will not be able to relieve 
famine unless you take up minor 
irrigai ion works. So, out of those 
Rs. 15 crones, a substantial sum 
.should be given for relieving the dis-
tress in this f<mine area. 

My third request to he Planning 
Commissic.1 is that the Koyno. Power 
scheme should be converted into a 
multi-purpose scheme r fret' tho'comple-
tion of the first stage. 

And, my fourth submission is, at 
least 5 Community centres should be 
.started in this rrea. 

If, none of these requests is granted, 
I am afraid, so far as Maharashtra is 
concerned, Maharashtra will be sorely 
disappointed and will have no heart in 
the planning. In the larger interest, 
I hope and trust that this planning 
will be successful. My only diffi-
culty is that people have no enthu-
siasm for it. Materially, we are going 
to advance ; but, let us awaken the 
spirit of advancement amongst the 
people so that our planning will be 
successful. There will be waste, 
no doubt; there will be over-expendi-
ture and there will be delays ; but, 
I am going to read, just now, some 
extracts from the speech of Comrade 
Malenkov, Secretary of the Communist 
Party in a report which he submitted 
to the Communist Party in October 
last, which will show what is happen-
ing there. 

He says : "Certain workers in Party, 
Soviet and agricultural bodies instead 
of, guarding the interests of the collec-
tive farm's common enterprise, them-
selves engage in pilfering collective 
farm property ; they flagrantly vio-
late Soviet laws and engage in arbitrary 
practices and breaches of the law in 
their dealings with collective farms. 
These workers take advantage of their 
official position to occupy collective 
farm land, make collective farm 
boards and chairmen supply them 
with grain, meat, milk and other com-
modities free of charge or at a low 
price, they exchange their own low-
productive stock for high-productive 
and more valuable cattle belonging to 
the collective farm, and so on." 

Then, there is another quotation : 
"During 1951, . . . ." 

(Time bell rings.) 

— for example, the losses and unpro-
ductive expenditures in the establish-
ments of countrywide significance 
totalled 4,90o million roubles, of which 
3,000 million accounted for spoilage". 
This is regarding the industrial en-
terprises. 

If pilferage, 	mismanagement and 
spoliation is going on today after 
33 years, in Russia, we are not much to 
blame. That of course will not justify 
us here or in any other country. But 
those who swear by Russia and say 
that planning has succeeded in Russia 
will understand from the quotations of 
Malenkov what is happening in 
Russia. So, let us not blame India every 
now and then. You must see what is 
going on outside. These ace all ex-
periments, and by experiment we 
will grow wise. 

SHRI ABDUL RAZAK (Travancore-
Cochin) : Mr. Deputy Chai,._.aln, 

Now, 'let us see what he says with 
I regard to construction. 

" In 1951, for example, the overhead ex-
penses in construction above estimates amoun-
ted to more than one thousand million roubles 
and instead of a planned profit of 2,900 million . 
roubles, the construction organiza ions incurred 
m that year a logs of 2, 5oo million roubles." 
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the hon. Prime Minister has categori-
cally asserted in both Houses that this 
Plan of his own making would ulti-
mately lead to the establishment of a 
classless society in India. But, Sir, 
as far as I can comprehend the Plan as 
embodied in the two rough volumes, 
it is a complete code of pious intentions 
defeted by its own flagrant viola-
tions. Let me quote only two illus-
trations. It is said in the Plan that the 
effects of nationalization of industries 
are sought to be secured through the 
pet inantram of the State venturing into 
only industries where private enterprise 
is unwilling to enter. Let me not dilate 
on this point, as it has been sufficiently 
dealt with by very many hon. Members. 
Then, agricultural output is sought 
to be accelerated far beyond the limit 
of self-sufficiency. For that purpose, 
however, land policy has not been taken 
into consideration at all. Land policy, 
if I may say so, is left to be determined 
by a pyramid of contingencies. In 
the first place, a census of landhold-
ings and cultivation is to be commenc-
ed in I953• Then, after the comple-
tion of the census and in the light of 
the data that may be furnished by this 
census individual States will be free 
to determine a land policy of their own. 
Even then States should implement their 
land policy through what is called land 
management legislation with due loop-
holes for resumption of land for elf cul-
tivai ion and with fixing the maximum li-
mit of ownership at three times the "fami-
ly holding " Of course the term "family 
holding" is well defined in the Plan 
to vary from place to place for historical 
reasons or local considerations. Thus 
are the effects of the most popular 
maxim, "land for the tiller" sought to 
be secured. When the census of 
landholdings and cultivation will be 
completed or within what time-limit 
individual States should decide 
upon a land policy of their own, are 
questions with which the Planning 
Commission have not bothered to 
concern themselves. Therefore, if 
we are to judge the future in terms of 
the present, I am afraid by the time the 
census of landholdings and cultiva-
tion is completed, the yeas of all pro-
mises, 1956, will be out ; and by the 

- 	•  

time individual States decide upon a 
land policy of their own suited to their 
own peculiar circumstances, I am 
afraid again most of the tillers of today 
will be out of this world. 

Yet, in spite of those snags I think 
that some precious little could be drawn 
out of this mighty Aramada of wish-
ful planning provided there was some 
effective machinery contemplated in 
the Plan. The one contemplated in 
the Plan 	is hopelessly inadequate 
and notoriously inefficient. 	I will 
deal with this aspect of the Plan only 
with particular reference to community 
development and rural extension. 
On this point, language actually has a 
triumphant march in the Plan. It is 
said that community development is 
the method and rural extension is the 
agency through which the Five year 
Plan seeks to initiate a process of trans-
formation of the social and economic 
life of the villages. Good. It is also 
good that agriculture is assigned the 
topmost priority and the lion's share 
in the Plan. But on a careful considera-
tion we see that this blueprint of 
multi-headed programmes is to proceed 
from the village level under the mana-
gement of the State Governments and 
without the immediate presence of any 
Central agency. Fortunately a clue is 
given in the Plan as to the nature of 
the approach that has got to be made. 
Let me remind the House of that por-
tion of the Plan which deals with this 
approach. 

"The approach to the villager has to be a 
co-ordinated one and has to comprehend his 
whole life. Such an approach has to be made 
through an agent common at least to the prin-
cipal departments engaged in rural develop-
ment, namely, the village-level worker. 
There has to be a dominant purpose round 
which the enthusiasm of the people can be 
aroused and sustained, a purpose which can 
draw forth from the people and those who 
assist them on behalf of the Government, 
the will to work as well as a sense of urgency." 

Now, let me ask whether the ma-
chinery available in the various States 
today is capable of making the approach 
that is contemplated in the Plan. 
Speaking for my own State, Travan-
core-Cochin, I say it simply cannot. 
The Government there is lost in its. 
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own internal struggles for power 
and for security of office. In this 
connection, let me cite one notorious 
example. In August last, in Nanji-
nad, the granary of Travancore-Cochin, 
more than 12,000 acres of paddy 
land was scorched as a result of an 
unprecedented drought that set in. 
The loss was so heavy that there were 
persistent demands from all quarters 
for relief measures of an elementary 
nature, namely, remission of tax, 
short-term loans, fair price shops, 
and supply of seed, and manure. 
The attitude of the Government there 
was one of callous indifference. Then 
finally, as a result of a resolution on 
the subject that was discussed in the 
Assembly in last November, the 
Government of Travancore-Cochin 
came out with a press communique 
announcing very flimsy relief measures. 
Even those relief measures still remain 
on paper, and what I deplore most in 
this connection is that the fact of that 
unprecedented seasonal failure of 
immense magnitude was not brought to 
the notice of the Government at the 
Centre. If it did bring to the notice 
of the Central Government, I think 
the Government of India was sleeping 
over its responsibility to run to the 
rescue of the area under the provision 
of Rs. 15 crores specially earmarked in 
the Plan by way of safeguard against 
seasonal failures. If it is so, I venture 
to say that the oft-repeated declara-
tion of the hon. Prime Minister that 
the Plan is being acted upon amounts 
•only to mere tall talk. ) 

(Time bell rings.) 

One more point, and I will finish in 
two minutes. 

MR. DEPUTY CHAIRMAN : Only 
one minute. 

SHRI ABDUL RAZAK : Then let 
me conclude with a reference to the 
actual working of the community 
project plan in Travancore-Cochin, 
based on experiences gained in a pro-
ject area nearest to my place of living 
viz, Vilavancode-Neyyattinkara. 
no doubt it is made clear in the Plan 

CSD  

that for the success of these various 
projects a qualifying scale of contribu-
tion in the form of money or of labour 
will be required. And as far as things 
have moved on in Travancore-Cochin' 
particularly in the area that I referred 
to, the only thing asked for is contri- 
bution of free labour. Sir, 	when 
they ask for contribution 	of free 
labour, it only sounds forced labour 
for the people in that area, the vast 
masses of them being palm-tappers 
thrown out of their normal work with 
the introduction of the ill-fated Pro-
hibition Scheme in 1948 with effect 
only in 5 or 6 Taluks. Then high 
hopes were given to them of the de-
velopment of a palm-gur industry and 
of additional irrigation facilities, 
chiefly minor irrigation canals. Five 
years have gone by and the Govern-
ment have not moved one inch in the 
matter and the Rural Extension 
Scheme now launched there busies 
itself with only z-furlong and 3-furlong 
pathways. Pathways are good, but 
they by themselves cannot, solve the 
immediate needs of the multitude of 
thrown-out workers who are in the 
strong pursuit of employment. It is 
sedulously preached that the project 
requires only the Conversion of 
leisure into work. The labour avail-
able in the area is not the "idle labour" 
contemplated in the Plan. They are 
dispossessed of their work, now with 
the devil of hunger rioting in their 
stomachs. Sir, leisure follows work, 
and the leisure with work not having 
preceded it is all fury. 

• 
(Time bell rings.) ,  

Therefore, Sir, what is required in 
that area is very strong incentives—
incentives in the form of agronomical 
industries and irrigation facilities, 
mostly minor irrigation canals. 

' (Time bell rings.) 

MR. DEPUTY CHAIRMAN : Time 
is up. 

SHRI BARKATULLAH KHAN 
(Rajasthan) : Mr. Deputy Chairman, 
when I first saw this Plan, believe me, 
I was very much impressed and a:i 
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from 20 to 25 miles. If that is the 
way to plan, if that is the way to 
do things, then I am rather dis-
appointed. But I am sure the Planning 
Commission will do well to consider 
this aspect of the question from the 
country's unity point of view, also. 
from the political point of view and 
also from the defence point of view. 
For example, take the two States of 
Rajasthan and PEPSU. Both have 
got their problems. Perhaps Rajas-
than has more of problems because 
it is a deficit State. At the same time 

• it is a border State. We have got a 
border of 700 miles. We have got 
hardly few roads. God forbid, if 
there is an emergency tomorrow, 
you will find it very difficult to send 
your forces on the border. I do not 
understand how a country which has 
got a border is ignored and is not being 
given facilities enough to develop. 
I cannot understand how you will be 
able to maintain your position in case 
of emergency. 
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idea came to my mind that we were 
going to get something • very big. 
But as I started reading the Plan, 
somehow I had the feeling that it was 
not so big as it appeared, but still a 
feeling got over me that here at least 
an honest attempt had been made to do 
something for the country. One 
question arose again and again in my 
mind whether the amount of work 
which we wanted to do, which we 
wanted to put in, was enough to raise 
the standard of living of our people 
or not. And believe me, Sir, I came 
to only one conclusion that the attempt 
was very modest and it was going to 
help the country in some measures. 
But when I went a little further, I was 
rather shocked and more than shocked, 
I was pained to see that some of the most 
undeveloped parts of our country had 
been ignored and ignored completely. 
When I went round and saw the figures 
of Part B States and Part C States, 
I could not understand how it had 
been planned ! It has been planned 
in such a - way that the so-called back-
ward States should always remain 
backward and they should never come 
to the level of the rest of the country. 
I could understand and appreciate these 
charges when they were levelled against 
the Britishers that they did not give any 
opportunities to these backward areas 
to progress so that there may not be a 
balance in the country. But now when 
this Planning Commission in a free 
country were going to do something, 
we find that the major portion of the 
country which had been neglected so 
far, has once again been neglected. 
If the policy is like a bania to have 
quick returns, then definitely go to 
those provinces which are very well 
developed, put your money and get 
returns for all that matter. But if 
you really want to plan for the country 
as a whole, then see to it that the 
neglected parts do not remain neglected. 
Other wise you are going to have trou-
ble in the future. In some parts of the 
country, you find better education, bet-
ter amenities and all sorts of progress 
and on the other hand you come across 
other places which are very backward 
and where there are no facilities of any 
kind—even water has to be fetched 

Furthermore, we have been talk-
ing about industries. All - round we 
have talked a great deal about them. 
In. Rajasthan there is the biggest salt 
lake—Sambhar lake—and at least I 
could not find any other place for 
such an industry so far as salt is con-
cerned. Probably so many industries 
could be developed on that line. That 
is not enough, Sir. In PEPSU also 
the same thing has happened. So 
my point is that if you really want 
that the entire country should progress 
and that there .should be no disparity 
between the Part A and Part B States 
if you want thal sort of a thing, then 
please revise your decision and see 
that you give a little more attention to 
those under-developed areas. 

Sir, the point which struck me the 
most and which I will put before 
the House in all humility is that some 
of my friends on the Opposition side 
have always challenged that it is not a 
National Plan. Of course, they have not 
been able to produce anything against. 
it  

AN HON. MEMBER : They have.. 
You do not see. 
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But seeing is living. Anyway, they 
want to create an impression that so 
far as these friends are concerned 
or the representative parties are con-
cerned, they have nothing to do with 
this Plan. And perhaps a remark 
which was made in the Lower House 
"at your own peril" was misconstrued 
here in this House and my friend 
Mr. Bhupesh Gupta came out and said, 
"Probably you may couple the Preven-
tive Detention Act with it." My 
friends perhaps have not understood 
it. It was never meant that way. 
If you do not accept this Plan, do not 
accept it. But if this Plan succeeds, 
we want to give you your due share—
may be out of charity or may be out of 
friendship. We want you to share 
with us and come out before the 
country and say, "Look here, this was 
a National Plan, we had as much to 
do with it as the Congress had to do." 
If this Plan fails, well, probably the 
Congress will go, probably there may 
be anarchy. And when the country 
is not in a mood to produce anything, 
I do not think anybody can make capi-
tal out of it. If it fails, then do not 
let the people feel that you were an 
instrument in trying to make it a fail-
ure. I hope my friend will under-
stand it. 

Now, as you proceed with this 
Plan, we find that again and again my 
friends here and particularly from the 
Opposition side have said, "What 
machinery have you got with you to 
implement this Plan ? What type 
of people will you have to work this 
machinery ?" Sir, it •is a very simple 
thing. And I can only remind my 
friends of one thing. There were a 
number of people in the - country, 
just before independence, who said 
that if the Britishers go away, there 
will be no body to take their place in 
the services. But still today we find 
that we are able to carry on our work. 

(MR. CHAIRMAN in the Chair.) 

(Time bell rings.) 
So, Sir, just as we have been able to 
get good administrators after the Bri-
tishers left us, we shall certainly be 
able to find suitable people who will be 

able to work this Plan' satisfactorily. 
Thank you, Sir. 

SHRI IC C. GEORGE (Travan- 
core-Cochin) : Mr. Chairman, the 
hon. Prime Minister' in his speech, 
while moving this Resolution, asked 
us to confine ourselves in our discus-
sion to only practical things and 
not to any theoretical things. I 
would, therefore, try to -confine myself 
to 'only practical things inasmuch as I 
Will base myself on things Which I have 
actually seen and things Which I have 
actually heard mysKf. ,  
4 P.M. 

The hon. Membei from Travancore-
Cochin who spoke before me was telling 
the House how theiCommunity Project 
which is the most important part of this 
Plan is being worked out in Travancore-
Cochin. He referred to Neyyattinkara 
taluk. I had an occasion to pay a visit 
to this place just before this session. 
Ner-attinkara is ataluk where 9o ° ,," of 
the people depend for their livelihood 
on the handloom industry. But This 
industry has completely collapsed. The 
scene there is a horrible one. The 
handloom industry has collapsed, the 
looms and,  the sheds are dilapidated 
and the people as a consequence are 
collapsing. It is there that the Com-
munity Project is being • worked. 
What is it that I saw there ? It so 
happened that on the day I visited 
the place, Mr. S. K. Dcy had also 
happened to be there. So, I had an 
opportunity of meeting him and dis-
cussing matters with him. At the 
end of the discussion he asked me to 
attend a meeting that was going to be 
addressed by him. I agreed and went 
to that meeting. A group of one 
hundred people, chosen people, not the 
ordinary people, people who knew Eng-
lish very well, had come there. Nobody 
'else was invited it appeared., When 
Mr, Dey was speaking, he asked 
the officer in charge of the Project 
whether his speech should be trans-
lated to the audience. He was told 
that there was no need to translate 
it. This shows how the people are 
being taken into confidence in working 
out the Project. The speech was not 
translated at all. Mr. Dey said in his 
speech that the three most important 
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_aspects of the Project were construc-
tion of roads, education and reclama-
tion . of land. He confessed that 
when he came to Travancore, 
he , realised that education was well 
advanced in the State and so there 
was no need to work that part 
of the Project. Regarding construc-
tion of roads, there are good roads in 
Travancore-Cochin and so there is 
no scope for further construction of 
roads also. Regarding the reclamation 
of land, the land is so thickly populated 
there that there is no land to be re-
claimed. Mr. Dey was in a fix. All 
the same, I found that they started 
the construction of a small road, and 
that road, according to me—and 
that is the opinion of the people at 
large—is not a road which is ne-
cessary. It is only a road of two furlongs 
or so connecting a church from the 
main road. This road that was being 
constructed by this officer who draws 
Rst. 75o per month and the other officers 
drawing between Rs. too and 75o. 

• These ,people are doing manual labour 
every" day for 2 hours early in the 
morning from 7 o'clock to 9 o' clock and 
they tell the people that the work is 
being done without the people paying 
anything for it. I claim that the am-
ount that is being paid is a huge amount. 
He is paid' Rs. 75o and the least that is 
paid is Rs. too. The situation there is 
that people there want some work in 
order to get some wages. As I told you, 
the handloom industry has entirely 
collapsed and that the people are starv-
ing, but the Community Project people 
tell them that they want to teach them 
dignity of labour. Where is the. 
question of teaching the people dignity 
of labour, when the people are prepar-
ed to do any work ? Now, the people 
demand that a particular canal should 
be constructed as part of the minor 
irrigation schemes, a canal which 
will yield nearly t lakh maunds of 
paddy. It is an old canal not more 
than eight or nine rides in length 
and needs . only repairs. 

SHRI ABDUL RAZAK : To which•
canal is my hon, friend referring ? 

SHRI K. C. GEORGE : am refer-
[ring to the Kottugal Canal. 

MR. CHAIRMAN: Confine yourself 
to the Plan and ;Lot talk about the 
Community Project. 

STIR! K. C. GEORGE : My point is 
that the Community Project is part 
of the Plan. 

MR. CHAIRMAN : Communist 
Project ? 

SHRI K. C. GEORGE : Community 
Project. The Communists have no 
project. 

SHRI J. R. KAPOOR (Uttar Pradesh): 
He is giving the Communist way of 
looking at the Community Project. 

SHRI K. C. GEORGE : I am refer-
ring to the Kottugal Canal which the 
people demand should be taken up 
under the Community Project, but 
they are not prepared to do it. This 
is the way things are being done. This 
shows how the co-operation of the 
people is being sought. Sir, on page 
42 of this publication "Five Year Plan 
—A Summary" where the develop-
ment expenditure under the Plan is 
given, you find that under item 7 
no amount has been put for rural de-
velopment against Travancore-Cochin. 
Under item 5 also, "Labour and 
Labour welfare" nothing is given. 
This merely underlines my own 
experience that this Plan is not 
going to take the people into their 
confidence. It has been said that the 
people should support the Plan and 
work it. How can you get the support 
of the people ? How can they be en-
thused ? The situation there is such 
that factories are being closed one by 
one in the coir industry and thousands 
of the people are unemployed. How 
can you get their support, when you 
don't do anything for labour welfare 
there ? Ten lakhs of people are 
unemployed in the coir industry to-
day. Now, here I am reminded of the 
statement of the Finance Minister 
that those who do not co-operate in 
the implementation of the Plan will 
do so at their own peril. I did not 
knOw that all Acrs were going to be 
'exercised against them, but now I 
understand the significance of that 
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remind him that our Priine Minister 
who has presented the Plan )  tells us in 
his autobiography that one of 'his favou-
rite pastimes is to stand on his head. 
I would request the_, Member to read 
the Plan with his head upside down. 
I think he will then get a better 
perspective. 
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statement. My point is that this Plan 
is going to remain merely a paper 
Plan with all this waste of money and 
burden on the people. 

DR. ANUP SINGH (Punjab) : 
Sir, I rise to commend the Plan. I 
think, considering the background 
of our economy, considering the nature 
of our economic, political and social 
institutions, the planners have acquit-
ted themselves creditably. The very 
nature of the speeches made in this 
House indicate the difficulties 
that the planners had to encounter. 
A Member from this side was complain-
ing a short while ago that the industry 
has not been given its proper share. 
Simultaneously one of my friends—
my colleague from Punjab—turned 
to me and said, 'If you get an oppor-
tunity, please remind the Commission 
that agriculture has not received ade-
quate help'. I mention this to indicate 
that the task that the Commission was 
confronted with was to reconcile the 
irreconcilable claims; sectional claims, 
claims from various sections. As for 
myself, as I read the summary report, 
I felt that it is an attempt to lay down 
the foundations of a planned economy. 
They have not raised any great hopes 
that within a very short period the 
standard of living will be raised. 
I am personally glad that such false 
hopes have not been held. I am 
rather in favour of a modest beginning 
than raising hopes which cannot be 
realised. 

As for the critics, I am sure the 
Finance Minister, with his usual com-
petence, will take care of all points 
but I would just like to mention one 
or two in passing. One of the Mem-
bers said that this is not a Plan. I 
think that is reminiscent of the atti-
tude of the lady who saw a huge , 
giraffe for the first time in a zoo. She I 
looked at it and then said, "I don't 
believe it". Here are two fat volumes 
which deal with almost every aspect 
of our national life and still some people 
feel that it is not a Plan. Another 
Member said that as he read the Plan, 
he felt that it was topsy turvy—its 
head upside down. I would like to 

Much has been said about the human, 
element which is necessary—the en-, 
thusiasm among the people, the unity 
and integrity of the officials—but I 
think there are one or two points which 
have not been mentioned, at least to 
my mind. One is the general in-
difference or rather aversion to manual 
work among the educated and semi-
educated people, the white-collared 
people. I find that most of the educat-
ed people would rather have some-
body else do the work for them. I 
don't find the habit of rolling up the 
sleeves and getting down to work. 
Everyone wants to pass the work on. 
I recently had a very amusing experi-
enc.,' in Jullundur where I was staying. 
Oil. day I carried two buckets of water 
from a pump near-by and after that 
my daughter told me that there was 
gossip among my neighbours who said 
that it was not dignified for a Member 
of Parliament to be carrying two 
buckets in his hand. Well, to annoy 
my neighbours, I persisted in my 
undignified behaviour and the result 
was that a graduate boy of one of my 
neighbours came to me and said 'Dr. 
Saheb, you have set a very bad example. 
Now my mother wants me to go and 
get water from the pump'. This will 
indicate that this has become almost 
a trait with us. The educated people 
particularly, or the semi-educated 
people, look down upon manual work. 
As fi)z- the officials, much has been 
said in the report about corruption, 
competence and integrity but I find 
that is not enough. There is another 
aspect to which we will have to pay 
some attention. An officer may be 
honest, may be competent and may 
have plenty of vigour and integrity but 
unless he can identify himself with 
the people, unless he can make them 
realise that he is one of them, that he is ' 
their servant or comrade, the projects 
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vi ill hot haN e the enthusiasm which they 
should have. Most of these officers, 
I' am sure the Members of the House 
will agree with me, that their mentality 
add their behaviour are exactly the 
same as it was during the time of 
the British. They don't realize that 
they are in a free Republic, they are 
servants of the people and not their mas-
ters. Unfortunately that attitude prevails. 
I have personally come in contact with 
quite a number of officers and I can 
say their attitude is not very conducive. 

Finally I want to touch upon a very 
controversial and perhaps a very pro-
vocative subject. A Member from 
this side lamented the fact that the 
Government had not touched upon 
the problem of prohibition. I judge 
from his attitude that he is in favour 
of it. Speaking quite objectively and 
having watched the operation of pro-
hibition in America for about 7 years, 
I am perfectly satisfied that the Com-
mission was wise in not advocating 
this. Even in those areas where it 
has been tried, there are Members who 
tell us that it is not a success. I fully 
agree with the sentiments that drinking 
does involve moral, financial and phy-
sical degradation. There is no doubt 
about it and I think we all agree with 
it but it is one thing to hold that view 
and it is another thing to push through 
a legislation and try to three people and 
try to reform them from certain habits 
to which they have been addicted for 
along time. I would therefore suggest 
that even though Members who 
feel on moral grounds that prohibition 
is a worthwhile thing, they should think 
twice before advocating it as a 
measure. Thank you. 
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t11 4I 	di I R",14 	*). 	4T-1-  

yr 1,1 ,1 	f37 	1:54r Tfi:R9-7 

(Deputy Commissioner) 474 
1:if,314f TT 971-K. 	el. ° 70 f4F (T.A. 

Bill) 1-11 ,11 Trzrr I 74* 3r«ri I 

aft< If).  ViT 777 4 Tfrq 1= 71-4 5717 

X4 I SFr ItTT xf (44-  Orr I qT1"   

Ttr4 	3117 9  ic-IJR h4q1 75 1114 

KT-4-  trr 14rR 	 1,471 

5afr I 45 trr f9:4 4 .7 
4 it .v.i) c . 4 4114, 4)-  4:1 9 9'). 	 

	

if; 	qi4,1M.  74 1:14M 

ST Et I 

4q--40:1 Z17ffT fi TT.).q 

3rT4 	r Fd4 ff4r 	 Trwry. 

qrk*mq T54r1 ff ri Ti -vr*f,7 

Pi9; e 474h4 1 efi t74.  qw)- 

 T4zrr vLd ill 4, 3vThr 

	 * 4-ff: 4 	A144r I 54rk 

71*F. 

1+K 	 I ct r4:1 

19T n 4-1.‘ TtiW).  TA' cirruff 

1 ,11 ,1) 

4 .1-1en1 A-m-  F T1449' ¶ 7.7 0 I 3TTI7 

	

7T Tref   414414 

41791 4 	9T 	441 t=ri 	t 

Z,1-1111-  f.k4r4.  4e.r 9--*-k 5" I 31;Tt 

40 3714 fft* TPT mfr t 79.  
Q I i1' 411 f^c1 :°6 47.-1-Fr 31f1if,-9-  5• wilt I 

74f-0-4   4Tff FT Mfr 
	 9-)74F 4 q1 4:14 ft+q 	I A1 4:1 4 11 

q4-* 	7T 44 	1* 49-r-  411,11 	-1-F5-ft 
q'• 	4i 	9-r4 fir 7r4 45 9-4 

T4E'r -ft #77).  4 # f qr 7r91" 

arta I 31-47 'TT Trr, ft Tr 9- ?,1 T7,11 

g4 	7TT 'FT flqI171 9. 	fT 

T'T 9T1/11q ZIt797 4 45 3F4r 4.r5 

zi1r gtri T'- 'rn" I 4 f4T)-47  qi 

,ft 	3rpta-9-rzti 	zirrii TO' 

‘791' 17 VT ')-ITTIT 7I'Rrc9 TJ:91 0 I 

[For English translation, see Appendix 
Annexure No. 96.] 

SHRIMATI SAVITRY NIGAM 
(Uttar Pradesh) : 

414* traql f44-4 	 ): 

311741" Tri)ra, ,t4acifq t•49-r *). 

317-0)-q9t 	far 4.-4 	P t 	uif 	,41-Tr 

3TTq 719T I 	 4 iv 

f411 9141"-T4 441T AT 9)7 ql,MITT 

qua t 3p,v4r f49-r 4...t 57 	Tr&" I fver 

4 -97 ZTh ti1 ,197 W1 	-4f43 	4HI9 crfl--4 

fTt 47f 4TR 	IA T, 	3Pr7; 

5rfii;r4 	!Li I .(4, 444 3vcr4 3v9-4 	A) 	 

i 4 74 km afR 3T1-a1 TITTRI  3f t 

Z677972FITT 3rc197 1T1' fq)--11 I 

	

,-,11+1-1, 4k fawn- 	74 t49- r 

	

tt 44 9 4 9-f5 	k4r 

9-rkir f.111, 1 	zi-ra-r 444 3.1* 731-RiT 

9T-47q- 	I W9' 41.4T).  39' Tri-4, 

31-1.7 .9-1,TrOf 4 .q 	qitt 74-4ti 

1Rd 4 qt 9. kgr Trzr, 3tr fvf -r4 

4 Tit 9.  7 Fr q.rir 	zr5 zris -A-91-  

off T6-441., f444 3rT-:t 4 444 -1 

14 T.41' 	VT:I)" 97-f 	cat., 	4c4 

tar wrzi Wm1-, 79.  f*RTI. 

 9-,;11 tug 717f f:F 3Eft.  fa-rt, 

Tr 

 

afar 411 urf44 5firn.  f*-14)  Urfa 

4 41r   f74*   

TfrT).  arRiqff).  G 44 4 zit qqr 

art 3trt F74:1* f' -7 	Ehq.9-r f49" 

t,fr 117 -Tr4W f-Ti-r3l 44r4 

e1' ? 



2399 	Five Year 

[Shrimati Savitry 

r COUNCIL 

Nigam.] 

] 	 Plan 

:14.14 kg 4 

%".th 

240D,  

Trtft, 
. Ta-t 	;11,11 t, 	ci 

ffit an-Tr-4 0-fthrf 	tfa -Tt: 1,0:1 	t a?aia 
?7 	9:9"r91:6,4 f4T-fith q7. 	3Fr-OtTr q-;Mr' 	t t, ' ra 

T)Igg 	t Tft TT +Nil 4-i cci'Au' AT 	514MIT 	1-441 small 	4-fTr4-  
g I Ark, FIFkrff 7Ter t, ,/,=1 ,. 	qh9 ,71 	fsr cIMI  • ,ickiq 	er 

1-qfik qj TrT 40- 	Of 	k(ErwT 4qr ft^q^l it t1 	4t-T.4c4r71 

	

cg1-4-r, 	31-74-rs cue 

,wf-44Tra-  tali 4 	 c:411*& 611ilt 

31-17  79-+-T 	=t) to 	T 	W writ 
IA to 4'1-  3T44r trra-1 	r4rki- 	zIT 

	

;14-tt-t 	307 14 	ti-1.9.  

717:1T 	ir ct,  5 (ft fT 	EIY-A-ffT 

" TO O., 3:4 ulcer 	*--o lidgf 

	

RTIT4 	711:1;  

'4Tk 	ft.crT 	zft79-r kq.  er trfrfr4- 
fz6 	3r  .T,F 	I 7-0T 	 dP-11 

k4 if *It .r -f-4 	 zp-r-T 

	

-do 4-4 civii   tffT TZ t .k 

t I itt) 	41-9, 	fT F.1 	tltft 
T'Tr (1.4 liTt, 1ft 4 TrzrkT 

ibiHI 9Te 	e  I 	c4-114,1 4 1-cf.)  tiTellrd 

c 1141 tio.if 	.1.-vrt NAT 9cT 

TT fcqi t I 3fTfT 	L01 ,1 (Plan) 

	

B@ TT1T Aair 	?plia 4r4w11 th 
14-  41' T4T 	.?Tr9-4th 	i f9-6-rn- 	*-?.- 

sm ill I 31TT •ff 	 9 91 

;Tzti 1)* ziq 	er 	ql,f) 	4 	I Et I 

70: Lc 's1[1 4 1 11 1-noh1 ( Planning 
Commission) * 31f4-47f, a1.  4 31-4-T 
3:4 4-mth fe;zIT 

RI-TT c7Iq' 917-6 	Trzrr 4'19-T I V 4 
zr 31:47-4 *Or 	-q.4-4 To- lfdai 

31-4-k-4- 7 Trtc 	f*4-  sd-i=i, 44'1-44 

	

- 7fr daa?-ar 	 Trt 

	

*   srmii *t dal .111 

	

ARTff 	 (T1 fchtl ahr4i I 

• Wr-411-+ .1) 	4o,)al 	 wf-64 

3F-7 3r4TITTN--T 	Tcl.  114 TT a1 - 

t, 	r ?iiia 4 ?Fr eta 4frff 	zr 4T4 

*-4q- 	wra-r t f* 	a141-r 

trtAl 11 I+1 if Tft ;TOM k I Tff .94-m 

k4r w).  dia-ara.): 	trk:th-TR't *1-  
31-m-4*4-r t I Ti:f 44zr 3Fr4-  kFzutt 

*1 	ErT4r4 	344-q1rtci 	I t 

3r.ft 7T 	1,4-q 4 

(Coalition Ministry) <010:i TI - 

47-ff EF# 	 zie 

cr( 347 kvr 3F-zr 41-Tft 4 	crrfeth *1--  

4?:fr fra-f-d- I u rfriat- 

(groups) 4 Tel.  t .c 	 kb-T 

oh) .4; '41 .  50974 	I 	on)i;sql 

4f44 	r?r 	ffk"1: fffr.511 k 

34,1-*1. 	41-  444 	4"ta-rk 

filiatda 	9-g.41 4 lir fcrwr 

kth I flFrf4F- fr 7,T.T1 kth 

fffr-9- tr 	91 	Tit T). 	Mar,. 

i4+76i1 AT or,Trff k a-r  trr 	1 f*7: 

	

• 

cr-T*1-  fa tl4.1- 	9:V1' 	ffft t I .  

43-7)-  fqath-  qFY # 5rrti-th f* a 	44- 

4r4, 44--9:Tra, t51--?1th-  s91 	3tr-T 

sT! ,1 r t *FTFF-49- ,:‘1 4 34.1-'9 	er 
qf 	14 oil 4 30 p-q-  4 Tom ffrr'4r 

ft 3TITT 7,:r 9.7 Tr Mt' TT ?Fmk 

t I c-,Trf44- 	 4,3T4 

11 	17-1 ftikTft ff)' grir 344' wet-  t-ffxri- 

antml.  T4 7.  *-T4 *1-  44 30 	 

;1/214,-c 	*-T4 th4 let 41-  thcf 4r44- 



2 4 OT 
	

Five Year 	 18 DEC. 1952 ] 	Pi in 	 2407 

14 3177 4 *pl.  f* 4f4 3TPT TrsT- 

f'111 	* Trq 

	

zt-497 MT VT 	3T9' 

3T-IT T: ;r17, 717, TTFIT 411 4, fit-114 

1114 4 4-4.r tr115ITMT 	k 

am* aril' RT 3rga3TrM1rh Tlirit 

71 thff   't I 

itTrfaq4r4k-„f*Tr9-4t4 rxr-i-49 5rf9-9T-4-. 

( Finance Minister ) cll .  

• rt-td Tr3T17-. qfq 	4-*T 

a1. ■1 ,it3-1 6d TT kit I 9-#1 717k 11* 

91'qT 	;.:TRFT 	(social service) 

4R741. 

 

	

4. >;X1 1 kI 	k-1111 ,4 	or 	r 

• 49iff9.  717 \17-iri TT Tin 51711 1 1 

4,1 141 ,31 	,3•AF-1 	 fcp: 

9Frrf797 wr,zrrur 

TT4T 	 11* VI.  TAT I ku 
41919%U:1 	qt •tk-4)- 31 k 	1-.4 ,,timrr., 

f47-49-, -474-rifff, 71-1-4* 

7111 79-pri-f7* 	 1 79.  

.041i snTra.  F5Fr 311E o f 	444 

7fEr*.  gs4T k I..7.7f77 4-4 	117! ,ii 

4** 4 7 4-1-49-r f* 9)74r 

	

arqr 1Tqa arl 	( 79-  7fqi 71-4-* ;.-6 

fgn kI 47 pi P4W111- ;4) fW 

9-zrr9* 	 Txt" 	4.11 1-1 

4 4 77 ai-k-r ar4T4 1,.“4 

9A1:1-th S 	rfg Q i14 .r,R.nt sr.479.  

ft ,t1 

	

	447.. 7;:111: * 	 Trt 
n fr*Trk I 

	

kfT 	51-TiffT 	fT tr,T 

4-hrPlio'i ;1154 

• UTT 4,T 417:1.  ANT TT 	f,b4i 717 I 

71. 311511. * gr'T 	f4r4 	fR:T-Tr 

41t- 	1f1k-rr Tiftcrsir ff7TT 

	

Bi.nr Wr 47r 	f.m.tt 49-1.  k 91911-7*-  

f49- 9-7, 	tur 7rFq 	74'4-; 
7al. 	k, 	zrk 4-17 feITTI 

44T. *rfq- sr 	7r-Er 	97.9-  *T 
317 4111111 TT 411 9'44 77 eiTql1T, 

994 47 *4T.  ;Ttrrcl 	9.*Tr k 
weer wq. 9.v47-4.  4 4 -gr# 9711.:i. ' 

dl 9T 7-r4 t4r 9- 71.  f-,T;r* IrTr 
R4-Efi r 4T-17.4ris'r 3ffr TR.)* 

I 	TigT*f44 z 3T47>  flqff 

qrs(-5143ftP9 (Women Industrial 
Homes )   974' 9.0,4 1744 
fliticti (.7)4 319-rei  

g1 “ti TRW( eff 	 MT +111 

7,T4 TT 3rPsT4 7 9* I tq 

Oxr TR MIT 30 Plt t'lt 

qik Tr4X11 f u, 70.  97 ;TR 

f9Trif *1-  3rr Tzr fqff 

tsar 
Tr* 	Frrq 9P-T k. 91.  fFq- Eff 

f=tc,,r 7firwrfKt 

eq. e 8117 97TTT 3,9 *T TTiTK 

f4,51 ,; *r 9'd 	T-1-f0.  R-T9' 

4-474r-,Tr 	9T91 NT T,t11141 * 

g_.-tqfe TT-El*WTT TJ:T* k 7rf- sit 
	t STT497 fT W“.;si 31-17 tthEi 

4z-,fr5r 	t f79-4 f* 4,r 	air srm- 
fqc,*3-  9179)-  7rzr t 

T9t W-1 1:14 ITP:71 117T 9-9-rw 
*11,-1 ,4 4 *.k9'r k 	9.9-19. 	fT4 

3TIqqETTIT 	* 

41 ,11 1.  4 avow Tk 71-T 79-Tr *t-  441.  
I 	fcr1 ,1 xr itt74r.  

4t1T1 	9-rfer I trT. 7* 4-ft Fti ,, 11-- 

‘31 ,1 ,b1171 fT;P:TP: ITTTI'irdT 

31-4ff9-OTTT  	-Tgfi g:I >iWFT* 

:,',17T9T8-41z1 97-1T* 4 	M'ff 43t). 

 t' 4 srr‘Mr **Tr).  f* .4R-9-  ci 9.9-r7 *-1 
f..<74.9-, 	(,641.41—# 	/41-K 



2403 	Five Year 

[Shrimati Savitry Nigam.] 

TT4 4 VI. 	;If-40f 

	

q-4 1TR-1 	 ,imdr 

stfals3T 	,*-T4T 

grwftsra.  Ttirr t 

	

4T9- 	Tf"4 ct._,-11- <4 7 4 

grqt 477 4F1XT 444 4" qTri VitT 

7 4,7; qTfilt (land policy) 

	

  	I ,r19, VITTfi fafqo 

fw r fq-44 ohr-bI sT;t  

ftto 	 t r 	I Lt) 

1-ft %It 	f1441 t.49. 7q7q)-  ^t are 

I t-iGi4 4Tff 7:f' 4 ff 
TT*T 4:7 cfrfffi .  A-rt 4 7* Tdfizr< 

TE (clear cut) 411,13ft Tr 41ET 4 

. 1.9" TT k9T wTkrzi I qtimIT zI7 

	

3,141t ml 	 4fi 	fpfr Tri-a- 

U ps 4f4 47 441-  .1, 11 

3fT.TiziTicwiitt911- 	74zfivpii 

rru 	tia uT4.  cliff 

	 71-44 1744 

4 4wr 931;TT I 	;;T1fk.7.-if KIT TTK *1 4m 

crf941 art dfisx qrl. q.  w'rt f9744 

3TTV qrtr 9TFT:f I fcrk T.0 f7-41: 

-tqf %1,111-41 (  Wff 4T-d 	744.K''4- 7 

( experiment ) f474 44 4 f-47 

f-A4 qff Ti. 	Z.1)7T 	 ti 

%TT 	Wiff alfeTT 	 Tpu4 I \d4 ,31 

4-0 f94  	Trfaci ,4 t 

f474-( wa' 	 qTrr 	 9-Tfli I 

Ff .44q4 TT 9;(q73'471, 	 9-Xr 
fflT4 	w'-t4 t r qTa-  7At< Vrr, 7 

	

TT1T, 	icr-fia= 	( Export 
Import ) 	farm 4 	I 719-  

q'te 	7,11e: q) t47-4, (Revenues ) 

suer 4 .T.4 	tit 	q'T t► tc11 	k•lifT.  

	

tuazTft 	9;111Q61 ,4 ,7 	frET  

2404 

Trq9-r7Ter0 4TITT TI- 3-zrjr"i-  (consu- 

	

mers ) 	TTK 	, 51-4Tq TT4 f49- T 

Uzi r weIT 	'TT*.  alter  

	

'c T• 	I 	7:R' estict MA-iT 

11'11 filch aef e, 74 PTE 14 ,qt qtzr 

	

ql:FT'T 4T 4 ,i 	 fiTkrf'T 37# 

lq-4414 4t-441-  4 4-mq 'TOT 

9-Tk 4 
[For English translation, see Appendix 

III, Annexure No . 97.] 

SHRI M. S. RANAWAT (Rajas-
than) : Sir, I am perhaps at the last fag 
end of the debate. 

MR. CHAIRMAN : Last ? You 
are at the fag end of the debate and you 
must be as brief as possible. 

SHRI M. S. RANAWAT : Sir, 
rationing should be brought in the 
earlier stages and not in the later stages. 
If this rationing were there from the 
very beginning, then we would have 
had some chance. 

MR. CHAIRMAN : Come to the 
Plan. 

SHRI M. S. RANAWAT : Sir, I 
would not go into the general question 
of the Plan because so many friends 
had spoken about its merits and de-
merits. But I wish it all success, 
because, after all, if you are going to 
spend money, somebody will gain. 
It is not a question as to who gains 
by it. The whole difficulty will be 
whether you can really enthuse the 
people to that extent. Now, so far 
as we, the backward States, are con-
cerned, I fat that Assam and Orissa 
are not put on the same level with the 
other advanced Stares. In the case of 
Orissa, we had our good friends who 
spoke and argued for the State. In 
the case of Assam, we have got probably 
only the Brahmaputra scheme which 
gives us floods every year. Similarly, 
to my mind, Bengal and Travancore 
are awfully over-populated and the 
Plan has failed to deal with the question. 
And tow are you going to solve it ? 
After some time, the problem will be 

more acute. It is not known 
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how you will be able to solve it later on. 
Compared to the area and resources 
of these States, I feel that the popuia- ' 
tion has already gone too much, 
and unless you pray to God for some 
Bengal famine or plague or cholera, 
the problem will be there. 
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people were expecting that by the dis-
appearance of the princely States, 
they will get something better than 
they were already getting as subject 
people of the States, but actually you 
will find there is a feeling of disappoint-
ment. Uneinployment has been on 
the increase, and there is dependence 
on the Centre. The army and the 
police previously were being main-
tained by the princes and the jagir-
dars. The Rajasthan people are very 
likely to reach the starvation point. 
They are muscular. They are strong. 
They will not sit idle. You talk of 
law and order, but then you do not 
let them have food for their minds, 
for their eating, and provide money 
for good roads, for their railway pro- 
grammes. If the States had conti- 
nued, we would behaving our 'railways 
between the various States, Bikaner, 
Jodhpur, Udaipur, etc. etc. For 
the schemes in the Plan, it will take 
twenty years, and the Rajasthan people 
must wait. Then there is one happy 
side. After all, between Madhya 
Bharat and Rajasthan you have accept-
ed the Chambal valley scheme in this 
Plan. In the Draft Plan this also was 
not accepted, and I have to congratu-
late the framers for now having 
accepted it. I should thank them 
for having acceped, but that is also 
a scheme, which, if you do not 
complete in five years, the people 
will not be satisfied. Because, 
Kotah had already got a pro-
gramme for the State, and we could 
have finished something like it this 
year. The ruler of Kotah left soma 
2-3 crores of rupees simply for this 
work. But in the course, of integra-
tion, we have lost all our savings. We 
have lost that money. Now, Sir,.... 

Now, I come to my own Province 
of Rajasthan. I feel that the Part B 
States have not received the same 
treatment as Part A States. Probably, 
it is because, it was thought, like some 
good speculators, "Wherever we could 
get good returns, we must invest." 
Now, Sir, we believe we are able to 
give a more proper return than you 
-expect. The Rajasthan Government 
have asked for about 36 crores of 
rupees and the Planning Commission 
have given only 16 crores of rupees. 
The Finance .Minister has already sent 
the Commission .there and in five 
year's time the result will be that 
Rajasthan will be deficit by a little over 
ro crores of rupees and if they are 
going to be dependent for everyday 
expenditure on the centre, how is it 
that they are going to find money 
for anything ? From the area point 
of view, Rajasthan is almost the biggest 
in India. Here, you can just see, Sir, 
C. P. 1,30,000 sq. miles, Madras 
1,27,000 sq. miles Rajasthan, includ-
ing Ajmer 1,32,000 sq. miles, and if 
you exclude Ajmer, 1,28,000 sq. miles, 
which means that according to area 
this is as big as any of the big States, 
and therefore, the per capita money 
required will have to be larger. Our 
another problem is that we have a 
land border with Pakistan. We had 
our armies there, they were 
federal subjects, and we had our pro-
grammes. We adopted integration 
enthusiastically, we thought that our 
people will be benefited. Of course 
we have perhaps benefited morally, 
that we feel we are now part of a big 
unit, but then we remain at the low-
est level, and our people are completely 
handicapped. Even our hospitals 
in big States like Jodhpur, Bikaner 
etc., are simply suffering for want of 
medicines. Roads are not properly 
repaired, and whatever funds you have 
provided are so little. The Rajasthan 

MR. CHAIRMAN : Now, Sir, it is 
time ! 

SHRI M. S. RANAW AT : All right, 
Sir. Thank you. 

SHRI T. S. PATTABIRAMAN (Mad• 
ras): Mr. Chairman, it is with great pleas-
ure and pride that I rise to support the 
Resolution that has been ably moved 
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by our beloved Prime Minister. I am 
proud of the fact that within such a 
short time after attaining political 
independence and in spite of grave 
calamities like partition, famine and 
politicial disturbances, this Government 
has lunched on a national Plan which 
is the first step towards achieving eco-
nomic independece. Nowhere in 
the world throughout its ages has such 
an achievement been made in such 
a short time. Even in Soviet Russia 
where schemes and plans have become 
the order of the day, they took more 
than eleven years for formulating a 
Plan, and they are still continuing 
their plans there. So it is a 
matter of gratification that this 
plan has come before us and it is a 
greater assurance that this Government 
has been fully alive to the needs of the 
country and that economic independ- 

a 
ence rl 

independence.
ill  also immediately follow 

politic  
Sir, I will only touch on a few as-

pects of this Plan. 'The industrial 
aspet of the Plan has been ably dealt 
with by many hon. Members. Very 
desirable targets have been fixed for 
industrial production. But I would 
like to point out in this connection 
that for the industrial progress of the 
country, for realisation of these targets 
that we have fixed, the power, the 
motive power behind, must also be 
properly developed. In this country 
electrification has been in a very back-
ward state. The production or gene-
ration of electrical energy has reached 
the limit that is required for the proper 
development of our industries. The 
hon. Prime Minister also referred to 
this aspect ofthe question in his open-
ing speech. But in this respect 
I would like to warn the Government 
about one matter and that is that they 
should not develop hydro-electric 
power alone. These schemes are all 
very good and important. But how-
ever good they may be, in times of 
failure of the monsoons, they do not 
serve our purpose. We have had the 
experience of the last five years when, 
due to the failure of the monsoons, 
Madras and Bombay suffered and 
we know how the whole industrial 
production of Bombay and Madras  

suffered. The textile industry was 
very badly affected and on the fourth 
day there was acute unemployment. 
Therefore I request the Planning 
Commission to bear this in mind, to 
be fully aware and alive to this, that 
we should have not only hydro-electric 
schemes, but also thermal stations so 
that there may be balanced develop- ' 
ment and industry may not suffer for 
want of power even if there is failure 
of the monsoons. 

Another aspect that I would like to 
touch on is the handloom industry. 
Coming from the South where the 
handloom industry is one of the big-

, gest industries—next only to agricul-
ture—it is a matter of some sorrow 
to me that the Planning Commission 
has not, in spite of repeated requests 
made on the floor of this House and 
also in the public, taken into considera-
tion fully the place that, the handloom 
industry occupies in the economy of 
our country. More than one million 
people are dependent on this industry 
and it is very important in the States 
of Madras, Mysore and Hyderabad 
in particular. There has been a vague 
reference to the help to be given to the 
handloom industry. But I would like 
to inform the House and to assure 
it that this will not solve the problems 
of the handloom industry, nor the un-
employment problem facing the hand-
loom industry in Madras and the 
Southern States. The Planning Corn-
mission must decide to give this in-
dustry a better place and it must 
be given concrete help. We are 
only told that certain reservations 
will be made for this industry, that 
certain sums of money will be avail-
able. But whether this industry will 
be flourishing, whether the handloom 
weavers will have an adequate supply 
of the raw materials that they need, 
whether the handloom industry will have 
a future, these have not been made clear; 
they have been left as vague as possible. 
May I request the Planning Com-
mission to consider the modest demand 
of the Chief Minister and the Legis-
lative Assembly of Madras in respect 
of the handloom industry, and help 
the industry to survive and keep it 
up. Let them concede certain mini-
mum demands made by the Chief 
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Minister and the Legislature of Madras. 
I would beg of the Planning Com-
mission, if they are really interested 
in having a mixed economy, if they 
want to have heavy industries, the big 
industries as well as the small indus-
tries in our country, if the rural popula-
tion is to be benefited by this mixed 
economy, they should see that this 
handloom industry is protected and the 
workers in this industry guaranteed 
a minimum wage. They must accept 
the demand made by the Government 
of Madras and the Chief Minister of 
Madras. 

In the production of goods, may I 
..also point out that in our anxiety to 
reach the target, we should not sacri-
fice quality for quantity. That was 
the great defect in the Russian first 
Five Year Plan. There they sacrificed 
quality in order to reach the target in 
terms of quantity. I want to lay em-
phasis on another factor also, namely, 
the power needed for production. 
For this power coal is most essential. 
Great difficulties are experienced by in-
dustries if there is shortage of coal or if 
coal is not available. I would like to 
point out that we have got in South 
Arcot a lot of lignite deposits and j[f the 
Government, if the Planning Corn-
mission pays attention to this and de-
velops these lignite deposits, then the 
industrial production, the cost of 
production in Madras will be reduced 
by about 5o per cent. That will be 
a great help. 

Finally, I would like to make a 
request. We are grateful and thank-
ful to the Government of India and to 
the Planning Commission for all that 
they have done for the refugees, 
these political refugees, who have come 
from Pakistan. But there are other 
political refugees also in our country. 
Due to the unrest in Malaya, in South 
Africa and in Burma, a large number 
of families who have been living in 
those countries for years, have had to 
come away to our country. They 
are in Tamil Nad and other places in 
Madras. ,  and they deserve sympathy 
-and generosity just as the refugees  

from Pakistan. It is absolutely ne-
cessary that these political refugees c3me 
from these far off countries who have 
been forced to come here, leaving 
their homes where they had been 
living for many years, should receive 
fair treatment. I request the Planning 
Commission to draw up the same sort 
of schemes and apply the same sort of 
rehabilitation programmes to these 
political refugees also and give them 
the same benefit. 

And then 	 

MR. CHAIRMAN : That is final ? 

SHRI T. S. PATTABIRAMAN : 
Just one last sentence. If the Plan-
ning Commission wants the genuine 
enthusiasm of the masses let them give 
something concrete to each village. 
Let it be a road, a school or drinking 
water. Let it be something concrete ; 
that will certainly make your plan 
more mass-conscious and the people 
will be grateful for ever. 

SHRI C. G. K. REDDY : Mr. Chair-
man, I shall not tax the hon. Finance 
Minister any further than he has been 
for the last one and a half days. 

SHRI C. D. DESHMUKFI : I will 
tax you ! 

SHRI C. G. K. REDDY: But unfortu-
nately there is nothing to be taxed at 
all on this side of the House. 

Sir, there is one very important, point 
that has been raised by hon. Members 
on that side of the House especially, 
regarding the co-operation that they 
have been asking, either by threat as 
it was alluded to by the Finance Minis-
ter, or by the sweet persuasion as in the 
case of the lady Member who sat down 
just now. I shall say, so far as my 
party is concerned, why we have 
received this Plan with some indiffer-
ence. But I am sure—and the Govern-
ment is also aware of it, we have also 
stated it—we will give our co-opera-

ition wherever that is feasible, so far 
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as we are concerned. I want the Gov-
ernment to understand that the atti-
tude of our party is not to break this 
Plan, but if possible, to better it. I should 
also like them to understand, if through 
our efforts it is possible for us to out-
step the target, if it is possible for us 
to go beyond the rather—shall I say—
the very low targets that the Com-
mission has put before this House, 
then it shall be given and there will 
be no bargaining. But so far as the 
Plan itself is concerned, we do definitely 
believe that in so far as we conceive 
of plans, this is not a plan. Sir, before 
I come to give my reasons, the reasons 
that my parry has advanced for say-
ing that this is no plan at all, I hope the 
House will give me some indulgence. 

SHRI H. P. SAKSENA (Uttar Pra-
desh) : No indulgence here. 

SHRI C. G. K. REDDY • 	 
if I were to pass some remarks on the 
speech the hon. Prime Minister made 
when he initiated the debate. I was 
extremely disappointed at the halting 
and very hesitant manner in which he 
initiated the debate. We have been 
told, Sir, that this is only the first 
plan, that it is a plan for prosperity, a 
plan for plenty, that it is a plan which 
is to be followed by many other plans. 
But listening to the hon. Prime Minis-
ter I wonder why he Was so apolo-
getic. Was it because he himself 
was not satisfied ? Perhaps it was so. 
Or perhaps he and the Government 
which he heads and the Planning 
Commission themselves were not 
satisfied with the present that they 
were making to the nation. Sir, he 
also took a long time in explaining to 
us and in tracing to us the history, 
the development and the progress of po-
litical economy, and the manner in 
which the idea of democracy has 
changed during the last century and 
a half, and the idea of economic demo-
cracy, as he would call it, had changed 
during the last few years. But the 
manner in which he presented it, 
I thought represented a great deal of 
confused thinking and I and sure that 
this confused thinking is general so 
far as that part of the House is con-
cerned. 

MR. CHAIRMAN : Clarity this 
side, confusion this side. 

SHRI C. G. K. REDDY : Anyway, 
Sir, there was one thing I was sur-
prised about. He said something about 
democracy. We believe in democratic 
planning ; yet, I do not find, in his 
speech, a conviction that the nation 
should believe in democratic plan-
ning and that democratic planr ing is the 
only thing in which we can believe, 
because, when talking about demo-
cratic planning, he also put another 
alternative. He said that if this fails, 
something else may come and that is 
by force, by dictatorial planning. I 
wish very much, Sir, that those words 
were not uttered by the Prime Minis-
ter of this country because, I believe 
and my Party believes that there is no 
alternative ; there can be no question 
of our even considering anything other 
than democratic planning and, to me, 
democratic planning has the same 
meaning as democracy which has also 
the same meaning as socialism. There 
can be no democracy without socialism 
and there cannot be socialism with-
out democracy. 

Having said this much, Sir, I should 
like to say what my picture of the Plan 
is. It is not the picture of a plan as one 
of my old comrades, Mr. Masani of 
hallowed memory, put before us some 
years ago ; but, my pictue of the Plan 
is a picture which contains certain 
aspirations. It may be an individual 
plan, a plan fur your own house, a plan 
for ourselves or a plan for the country. 
It cannot be a collection of targets and 
means to attain the targets. One of the 
essential constituents of a plan must 
be the aspiration of the natitn; It 
should not be always dictated and 
and determined essentially by the 
resources that you think that you 
have ; but, it must also put before 
ourselves the aspirations that we hope 
to achieve. Unless that is there, I 
think that no plan can exist, because, 
otherwise it is' merely an adjustment 
between the means and the ends 
We must hitch our aspirations as high 
as we can and we must find all the:. 
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means that are available to see that those 
aspirations arc attained. In this re-
gard, I am convinced that the Plan 
has signally failed because the Plan 
has not put any aspirations before the 
people of this country. If the targets 
that have been put in this Plan, not 
for the first 5 years but even the ten-
tative figures that have been put be-
fore us for the next 27 years represent 
the aspirations of the people of this 
country, I am extremely sorry that 
our people should be inflicted with 
such a plan. 

Sir, there was also an argument and 
a criticism and a contention that the 
Plan is not a Socialist Plan, it is not a 
capitalist Plan, it is not any other `ist' 
Plan ; it is a national Plan. I do not 
know what the meaning of that word 
is ; but, I hope that, so far as the 
Opposition Benches are concerned, 
we have convinced those who are res-
ponsible for this Plan that except for 
one single party and the Government 
in. power, no one else has had a hand 
in it. I am aware that 2 or 3 months 
ago, representatives of political parties, 
representatives of other sections 2f the 
nation were invited by the Pfinfing 
Commission and they had, what I 
would call a very pleasant tete-a-tete; 
beyond that, I don't think there was 
anything more. It does not have any 
impress of any other hand other than 
that of the Congress Party or the Con-
gress Government, or the Planning 
Commission. If it was a national 
Plan, then, it was necessary that the 
representatives of all shades of opinion 
in this country should have been taken 
into confidence and their opinions, 
and their views should have found 
some impression on this Plan. We 
do not find it. Therefore, let us not talk 
anymore of a national plan ; let us 
call it simply a 5-Year Budget and be 
done with it. 

More than that, Sir, there is one very 
fantastic thing about a plan which is 
supposed to have started in 1951, to 
have been published at the end of 1952 
and, perhaps, could be put into effect 
in 1953. I do not know, Sir, how a 
plan which is supposed to have been  

put into effect 2 years ago could be 
published only now. This reminds 
me of a limeric, Sir, which  

MR. CHAIRMAN : No, no. Pro-
ceed. 

SHRF C. G. ,K. REDDY : I do not 
know, Sir, whether this has got some-
thing to do with the theory of relativity... 

Mtn CHAIRMAN : Get along. 

SFIRI C. G. K. REDDY • 	 
whether we can start on one day and 
arrive the previous day. Well, I am 
sure, the hon.. the Finance Minister 
who is smiling perhaps also knows the 
limeric. It is for his benefit and, so,. 
I need not say it. 

There is another thing about priori-
ties. I am aware that this question of 
priorities is a very complicated and 
difficult question. Those who believe 
in planning must accept, even if they 
think that they are arbitrary, some set 
of priorities; but, the manner in which 
priorities have been fixed in the Plan-
ning Commission cannot be accepted by 
most parties and most shades of opinion 
even in. the benches which ore so 
strongly backing the hon. the Finance 
Minister because the priorities have 
not been fixed in the manner that they 
ought to have been' fixed. Sir, when 
you want priorities fixed for a nation, 
then, the entire nation should have 
had a hand in the fixation of priorities. 
Four or six or ten or even hundred 
men or women, sitting in Delhi can-
not fix the priorities for the nation. 
Those priorities should have travelled 
from our lowest politicial units or our 
units of existence, that is, from the 
villages, from the districts, from the 
regions, right upto the nation. Here, 
priorities have been fixed, perhaps, 
after great examination and investiga-
tion of everything that may be avail-
able by way of statistical data ; but, 
still, I would say that priorities cannot 
be fixed by those who sir here unaided 
by the lowest units in our country. 
Therefore, Sir, even in the question of 
priorities, the Plan has signally failed. 
It is not as if that those who come from 
Madras feel that Madras has been 
neglected or, as my hon. frjends have 
stated, Rajasthan has been sorely 
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neglected; but you will find that, even 
on the question of sectors and on the 
•question of fixation of priorities be-
tween industry and agriculture or any 
other, you will find that it does not 
satisfy because, the whole nation has 
not been enthused, has not been con-
sulted and has not had a say in the 
fixation of these priorities. 

MR. CHAIRMAN : Hurry up. 

SHRI C. G. K. REDDY : Sir, I am 
sure the hon. the Finance Minister 
can accommodate me for a few minutes. 

MR. CHAIRMAN : No. 

SHRI C. G. K. REDDY : He nods 
his head ; he says yes. 

MR. CHAIRMAN : 'He says yes' ? 
I am the Chairman. 

SHRI C. G. K. REDDY : The hon. 
the Finance Minister and I are great 
friends. 

MR. CHAIRMAN : The point, 
Mr. Reddy, is that they have an im-
portant engagement at 6 o'cicck. 
So,  

SHRI C. G. K. REDDY : I will 
finish, Sir. I wanted to say many 
things, but I would only say where the 
defect of the Plan is. I would not 
like to go through the whole volume. 
In fact, I did not have the time to go 
through the whole but, I would like 
to make a case study of the Plan by 
taking the example of a subject in which 
I am greatly interested and have been. 
I am glad that the hon. the Minister for 
Transport is here. 

Sir, so far as shipping is concerned, 
"I should like to make a case. I shall 
base my case on the section that has 
been devoted for shipping. Now, 
Sir, when you come to Chapter XXI 
regarding shipping—there are about 
4 or 5 pages that have been devoted 
to shipping. Sir, I would not like to 
repeat the trite sentence with which 
this Chapter begins that is "the im-
portance of shipping in a country 
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with a long coast line " of so many 
thousand miles, but, I should like the 
House to take into consideration the 
great and important part that shipping 

n 
"1 

 plays in any country. Even 
5  . in our country—subject to 
correction : I was not able to get the 
latest figures—we are paying Rs. 8o to 
90 crores to foreign shipping companies 
every year. If anything it would be, 
much more than that, I should think. 
The Planning Commission should have 
given much more attention than it has 
given to this particular aspect of our 
national activity. The hon. Finance 
Minister and also the Minister for 
Transport are aware that in 1947 we 
did produce a report putting our target 
at 2 million tons within 5 to 7 years. 
It may be that with the resources avail-
able with us it is not possible to achieve 
that target, but the manner in which 
even the 6 lakh tons are expected to be 
achieved is so shaky, if I may say so, 
that I doubt very much if in 1956 we 
would be in a position to achieve the 
target of 6 lakh tons, which by itself is 
a very small figure. So far as the 
Hindustan Shipyard Limited is con-
cerned, the Planning Commission has 
depended on it for producing I lakh 
tons. At the ra ,  - of progress that has 
been maintained during the last two or 
three years and lso at the rate of pro-
gress that has een foreseen by the 
Government itse , through the answers 
given in this HI use, we know that it 
will not be possible for the Hindustan 
Shipyard to buil 12 ships of 8000 tons 
average in order o come into line with 
this Plan. 
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because this sector particularly is ex-
tremely complicated. But we find that 
apart from putting down figures and the 
possible means of achieving those tar-
gets, the Planning Commission has not 
given any thought to this problem at 
all. I can quote several other chapters 
where also very little attention has been 
paid. 

Therefore, I say that in every aspect 
the Planning Commission has not gone 
into the problem very deeply. It may 
be that they were fighting for time. 
It may be that they did not have enough 
resources. 

MR. CHAIRMAN : The hon. Mem-
ber should finish now. 

SHRI C. G. K. REDDY : There is 
only one point and I will finish, al-
though there are so many to be dealt 
with. 

MR. CHAIRMAN : Of course there 
are so many. If they had given you 
these volumes a few days earlier, 
our discussion would have gone on 
for a few days longer. 

SHRI C. G. K. REDDY : Probably 
that is the reason why they gave us only 
a week to study it. 

There is another important aspect. 
So far as the financing of the Plan is 
concerned—I am not going into deficit 
financing or anything like that—we 
find that we are already in difficulties. 
I am sure the hon. Minister, with his 
optimism, which is at its very zenith 
at the moment, will also agree with me 
that there are tremendous difficulties in 
the way of our raising this finance, 
and his reason for not hitching the tar-
gets higher would be that we have no 
more money. The Planning Com-
mission, he will agree with me, should 
have gone into the question of exploiting 
existing resources without spending any 
money. I will again give an example. 

MR. CHAIRMAN : He under-
stands. 

58 C.S.D. • 

SHRI C. G. K. REDDY : No, Sir. 
He does not understand. Nor will he 
admit it until I tell him what exactly 
I mean. In 1839 or thereabouts a 
gentleman called General Cotton de-
signed and executed a very extensive 
and very effective canal system which 
goes from Rajahmundry right down to 
Madras. The Minister will also agree 
with me when I say that this particular 
section on the railways of India is per-
haps the biggest headache to the 
Minister of Transport. If it was possi-
ble for us to see that this canal system, 
which can carry goods from Rajah-
mundry right down to Madras, is so 
developed that it would almost be 
equivalent to another track, then to a 
very great extent our transport problem 
in that section would have been solved. 

(Time bell rings.) 

Just two minutes. 

MR. CHAIRMAN : Does not the 
hon. Member want the Finance Minis-
ter to give a satisfactory reply ? 

SHRI C. G. K. REDDY : He will 
give a satisfactory reply. He is extreme-. 
ly  capable. 

Sir, when I went down to these places 
about two or three months ago, the 
reasons that they gave for not putting 
power launches on this canal was that 
old-fashioned 185o reason that the 
banks would be eroded, not knowing 
that the development in ship cons-
truction and design has advanced to 
such an extent that not a ripple need 
be caused in a canal. Has the Planning 
Commission gone into this question ? 
How many crores in transport could we 
have put in, indirectly by making it 
possible for these canals to be used by 
power launches ? 

There are several other aspects where 
also the same—may I say—inattention 
has been paid to existing resources. 
There are resources which do not need 
any money to be put i 1, for their 
full exploitation. There are several 
other resources, but time is. short, and 
T will finish in one sentence_ 
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MR. CHAIRMAN : One sentence ? 
I will watch. 

SHRI C. G. K. REDDY : It will 
have to be a compound, complicated 
sentence. 

MR. CHAIRMAN : Better give it in 
writing. 

SHRI C. G. K. REDDY : It is true I 
can give it in writing, but there is just 
one thing I have to soy so far as the 
implementation of the Plan is con-
cerned. It can either be through creat-
ing enthusiasm—enthusiasm which is 
not there, according to us at least, in 
spite of all the hopes that are supposed 
to be held out—or it can be by asso-
ciating as many people as possible with 
the implementation of de Plan which 
would make it possible for the people 
out of sheer pleasure to take part in the 
implementation of the Plan. If these 
two are not there, the only alternative 
is force, which I hope the hon. Minister 
is not going to tell us that he is going 
to employ. 

Therefore, Sir, on all these counts we 
find it extremely unsatisfactory and we 
will have the painful duty of opposing 
the main Resolution, with this reserva-
tion, that wherever it is feasible for us 
to co-operate, we will give that co-
operation, whether the Government 
likes it or not. 

MR. CHAIRMAN : Mr. Saksena 
has ht.nded to me a note saying that he 
made a gift of 3o seconds out of the time 
allotted to him. 

"If people do not wish to call it a 
National Plan, let them call it a Ration-
al Plan." 

SHRI C. D. DESHMUKH : Sir, it 
is very difficult to wind up a debate in 
the course of which half a century of 
speakers have spoken. I have been 
indulging in a bout of self-introspection 
in the light of the mild or ruthless 
castigation which the Plan has been 
receiving at the hands of the Members 
on the Opposition benches, and I have 
tried honestly to consider if it would 
have been. possible at all for us to do 
anything else than what we claim to have  

achieved by means of this Plan. The 
first charge is about the period taken 
for bringing out this Plan. After a 
little bit of research I discovered that the 
nth plan of the U. S. S. R. was brought 
out about 20 months after its inception, 
which is almost exactly the period oiler 
which we are bringing out this final 
version of our first Five Year Plan. 
I would also remind the House, Sir, 
that within four months of the appoint-
ment of the Planning Commission we 
brought out a rough Draft for the pur-
poses of the Colombo Conference, and 
within one year of that we brought out 
the Dra ft Outline of the first Five Year 
Plan. So, relatively I do not think we 
have done so badly. 

Then, Sir, I have considered whether 
we could have made it more of a plan 
We may at once confess the charge that 
it is not really a plan in the sense in 
which perhaps economists understand 
a plan, that is to say, a plan, the details 
of which could be displayed in tables 
and in horizontal and vertical columns. 
giving resources on the one side and 
expenses on the other side and so on 
and so forth. Now, certainly it is not 
true that it is a comprehensive plan of 
that kind, but anyone who has devoted 
some attention to the problems of 
planning, would find out that in this 
first experiment, in the absence of 
supporting statistics and data, that kind 
of a plan would have been completely 
impossible and if we had brought out 
such a plan, I think the Opposition 
Members would have been justified in 
calling it just moonshine. 

Now, Sir, much has been made that 
this is really a series of the annual 
Budgets. In the course of my speech 
in the House of the People yesterday, 
I pointed out that it is really not a 
financial plan, that is to say, the limi-
tations of the Plan are not just finance 
and I do not wish, for lack of time, to 
repeat what I said in the House of the 
People. But since we have made allow-
ance for addition to the Plan or supple-
menting the Plan, it certainly could not 
be regarded as a series of Budgets. 

Then, another charge that was 
levelled at the Plan was that no assess-
ment of resources has been made. 
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Well now, we have, it is true again, not 
given tables of resources, but in pre-
paring the Plan we have given special 
attention to this subject and there are 
several Chapters—III, IX, XXI, 
XXIII, XXVI and XXVII—where 
we have made some reference to some 
of these resources and the limitations 
on our capacity to give a complete 
picture. Now, as regards our human 
resources, the information at present 
available is particularly inadequate. 
The data which the 195 I-Census has 
produced, might make a further ana-
lysis of such resources possible. We 
have made some attempt to deal with 
the problem of unemployment and 
there again, in that connection, I said 
in the House of the People yesterday 
that far deeper study of this problem is 
required before you could even start 
getting an idea of the size or dimensions 
of the problem. It will be noticed that 
the Plan contains provision for national 
sample survey and also provision of 
Rs. 5o lakhs for research and investi-
gation relating to special problems of 
national development. Therefore, Sir, 
our defence in this matter is that within 
the information at present available, 
the best assessment possible of the 
country's resources has been made in 
the Plan. I would also urge that the 
study of resources is a continuous 
process and there will be various places 
in the Plan where we have pointed out 
in which direction further studies could 
be made. 

Well, Sir, I have tried to profit by 
the stream of suggestions that have been 
drawn dut in the course of this three-
day debate and I will try to reconstruct 
the Plan. I have made additions in 
my mind for heavy industries, chemical 
industries, engineering industries, rail-
way development, education, health, 
shipping, Rajahmundry canal, under-
developed areas, lignite, etc. And I 
find that the total size of the Plan now 
conies to nearly three thousands crores. 
Well, Sir, I have also made recalculations 
of resources in view of the grim pro-
gnostications of some of the Members 
including Members from Rajasthan, 
who said that there was going to be a 
deficit of Rs. to crores on that side 
alone. Our resources are one thou- 
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sand crores and the size of the Plan 
is three thousand crores. 

SHRI H. C. MATHUR (Rajasthan) : 
The Member from Rajasthan gave a 
very good item for resources also. Do 
not forget that. 

SHRI C. D. DESHMUKH : Well, 
I have come to the conclusion that again 
that kind of a plan would be a fraud on 
the country. 

AN HON. MEMBER : Why ? 

SHRI C. D. DESHMUKH : Because 
it will be impracticable. The answer is 
quite obvious, because no one would be 
in a position to carry it out or implement 
it. It would remain a plan on paper. 

DR. RADHA KUMUD MOOKER-
Jr : (Nominated): There are certain 
points of priorities, Sir. 

MR. CHAIRMAN : He is coming 
to that. 

SHRI C. D. DESHMUKH : Yes, I 
.am coming to that. 

I have taken note of the complaint 
made by the hon. Member who pre-
ceded me, who said that the Plan does 
not take any notice of the aspirations 
of the nation. Well, we were under 
the blissful impression that the aspira-
tions of the nation were contained in 
the Constitution and it is with reference 
to those aspirations that the planners 
were asked to plan. And indeed the 
purpose of a plan is not to state aspira-
tions but to state the ways in which those 
aspirations could, if at all possible, be 
carried out or translated into practice. 

Then, Sir, he complained that this 
was the first time in the last three or 
four days that Members of the Oppo-
sition Party were consulted. Now, the 
Planning Commission has a National 
Advisory Board on which the Members 
of almost every Party are represented. 
Certainly I remember that a very dis-
tinguished Member of the Party—the 
hon. Member opposite—is a Member 
of the National Advisory Board and he 
has to my knowledge been attending 
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the meetings of that Board. So I do 
not think they can complain justly that 
they have not been taken into confidence 
before. • 

SHRI C. G. K. REDDY : I said, 
the Plan does not carry any impress. 

SHRI C. D. DESHMUKH : I am 
coming to that. Now, the draft of 
the Final Five Year Plan was discussed 
during October 1952 separately with 
representatives of the Praja Socialist 
Party who were in a somewhat divided 
frame of mind, having amalgamated 
very recently and they gave us no guid-
ance at anon the vital subject of controls; 
then it was discussed with a group of 
independent Members of Parliament 
and after that with the representatives 
of the Communist Party and then in 
early November 1952, discussions also 
took place with leading women workers. 
Now, the principal points made by re-
presentatives of the Communist Party 
related to taking all land without com-
pensation. 

SHRI P. SUNDARAYYA (Madras) : 
Not all land. Land of the landlords 
only. 

SHRI C. D. DESHMUKH : I accept 
that and I am glad to see a sign of 
moderation. They wanted distribution 
of land and confiscation of foreign 
capital in India—again I think without 
compensation, but I am open to cor-
rection. Now, we felt honestly that 
there could not be very much meeting 
ground in these proposals and I think 
that was a fact which was recognised 
by the representatives of the Commu-
nist Party themselves. 

Now, in the discussions with the 
other groups, the points made were in 
the main points of emphasis rather than 
differences in principle, and these con-
cern the following principal aspects of 
the Plan, the need to ensure that the 
Plan would be fully implemented with-
out too much red-tape—we agree, 
Sir, that too much red-tape would be a 
nuisance, although if we avoid it too 
much, the country willbe entirely red- 
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absence of interference from political 
parties and at the same time co-operation 
to be sought on a national rather 
than on a Party basis, the need to give 
greater emphasis to cottage and small-
scale industries, the fullest possible 
utilisation of the manpower resources, 
discussion in the Plan regarding the 
problems of employment, the import-
ance of rural electrification, the need 
to ensure that the Plan did not result in 
strengthening and entrenching private 
interests and the general problem of 
financial resources for the Plan. Well, 
Sir, we did revise the draft extensively 
in regard to most of these points in 
order to take some notice, to find some 
room, for the suggestions received by 
the Planning Commission from these 
Parties, principally the Praja Socialist 
Party. 

SHRI B. GUPTA : Not one of our 
suggestions has been accepted. 

MR. CHAIRMAN : He was not 
referring to the Communist Party. He 
was referring to the Praja Socialist 
Party. 

SHRI C. D. DESHMUKH : I 
thought that the hon. Member belonged 
to the Communist Party. A com-
parison between the Draft Report dis-
cussed with the various political parties 
and the Final Plan presented to Parlia-
ment will bring this out. I am anxious 
that the hon. Member who is the Leader 
of the Praja Socialist Party should 
adhere to the statesmanlike attitude 
with which he opened his *speech. 
We are vefy anxious that we should 
have their co-operation in implementing 
the Plan. 

SHRI C. G. K. REDDY : I said we 
would give our co-operation wherever 
feasible ; but will it be made possible 
for us to give that co-operation ? 

SHRI C. D. DESHMUKH : I have 
very high hopes, and after I have 
finished, I should have almost con-
verted them. 

Now, in regard to resources, I have 
answered various questions in regard 
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to the resources in the House of the 
People. Some people doubt whether 
the States would be able to raise the 
resources necessary. Maybe they 
would find it difficult. Now, a reduc-
tion in taxation revenues might possibly 
be an indication of a certain state of 
economic affairs, and I said yesterday 
that if those trends were found to be 
established, then it might be necessary 
to resort to deficit finance to an extent 
which we did not contemplate. In 
other words, the Plan will be flexible 
in that respect and I myself have a 
streak of optimism in the matter. 
Therefore, after balancing all possible 
considerations within the limits of 
immediate feasibility, we think that the 
size of the Plan cannot be appreciably 
enlarged. Therefore, Sir, that leaves 
us with the question of priorities to 
which Dr. Mookerji made a reference. 
The complaint in one of the speeches 
from the other side, I think from the 
hon. Member opposite, was that even 
the priorities were not very satisfactory. 
I do not think he had time to develop 
his point, but as far as we can see, 
we are right in laying emphasis on 
agricultural production, and we feel 
that that can be the only sound basis for, 
shall I say, proper planning in the 
next five year period. On that basis, 
we could construct the next Five Year 
Plan which would have a far higher 
priority for the various basic industries, 
and yet if you consider that the Plan 
covers only the public sector, you would 
probably find that the private sector 
has not been entirely neglected. About 
40 to 45% of the total resources avail-
able would be utilised for the private 
sector and the rest for the public 
sector. 

Now, there was some reference made 
to the increase in the national income. 
We have pointed out that although 
theoretically it will take 27 years to 
double the national income per capita, 
yet, if we were to mobilise all our 
dormant productive capacity or all our 
un- utilised man-power—and that is 
where the co-operation of all parties is 
so very necessary—then it should be 
possible for us to contract that period to 
about 20 years which certainly is not  

so bad as 27 years, certainly not so bad 
as so years or too years which were 
mentioned by some hon. Members. 

SHRI B. GUPTA : Your Plan itself 
has said it. 

SHRI C. D. DESHMUKH : I did 
not catch what he said. 

Now, Sir, fault has been found with 
the targets of the Plan. So far as food 
production and food consumption targets 
are concerned, I must confess that we 
are not on very firm ground in the sense 
that agricultural statistics are not com-
prehensive enough and are not really 
precise enough. Hon. Members have 
not had the advantage of seeing the 
report of the National Random Samples 
Committee which is in my hands 
now and which might be released in a 
few days' time. This seems to show 
that both production and consumption 
are about 25% higher than we have 
been habituated to think. 

SHRI H. N. KUNZRU (Uttar 
Pradesh) : May I ask a question ? 
Are Government concerned with the 
actual amounts of foodgrains produced 
and the actual amounts consumed or 
are they concerned with the amount 
that has to be obtained year after year ? 
The accuracy of that amount has not 
been questioned so far, nor is it denied 
that during the last three years India 
was importing. 

SHRI C. D. DESHMUKH : That is 
right. Food has been imported and 
that is the only certain feasible figure 
that we have. What it does mean is 
that though a target of 14 ounces was 
placed before the country in the Plan, 
we find that the country is already con-
suming about 16 ounces. 

SHRI B. GUPTA : It is not true. 

SHRI C. D. DESHMUKH : That is 
the latest statistics that we have, and as 
I said, hon. Members will have an 
opportunity of scrutinising the statistics 
themselves in a few days' time. 

Now, in regard to cloth, the differ-
ence is, I think, both in taste as well as 
in the requirements of foreign exchange 
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In 1955-56 cloth is to be exported to 
the extent of moo million yards at a 
time when the per capita domestic 
availability may be less than pre-war, 
but the interpretation put on this by 
hon. Members opposite was that this 
was designed to give increased profits 
to mill-owners. I suggest, Sir, that this 
is entirely a perverse view of things. 
The export of cloth was fixed at 1,000 
million yards because Indian textiles 
have a ready market abroad and because 
we wanted to cover the balance of pay-
ments deficit that would otherwise arise. 
Now, I would ask him to con-
sider what would happen if we did not 
export cloth. If we did not export 
cloth, the foreign exchange deficit may 
be Rs. too crores more and this would 
result in greater dependence either on 
deficit finance or external assistance 
which is only something which we have 
to buy from abroad. I think it is 
common ground that we should try to 
minimise the extent of external assist-
ance ; that is to say, we are anxious to 
carry out our Plan on the strength of 
our own resources as much as possible. 
The extent to which we shall be able 
to do so will ultimately depend on the 
be discipline to which the country will 
be prepared to subject itself, and again 
this is a matter in which the co-opera-
tion of almost, every party would have 
been very welcome. 

Now, Sir, the House might be in-
terested in what happens to the targets 
in all kinds of planning. I have here 
some information about the Five Year 
Plan of the United States of Soviet 
Russia. It was preceded by a 4 or 5 
years period of what they called 'A 
New Economic Policy', which was a 
period of preparation and consolida-
tion and at the end of that period, the 
Russian economy was more or less in 
the same position as in 1913. Simi-
larly, this five year period is really a 
period of preparation and of making 
good the damage that has been done to 
economy by two factors—both very 
serious—war and partition. 

Simi B. GUPTA : It is a strange 
statement to have been matte. The 

Russian economy after the war was 
entirely different. There was no capi-
talist, no landlord. 

MR. CHAIRMAN : He is talking 
about targets. He is not talking about 
anything else. (Interruption.) 

SHRI C. D. DESHMUKH : You say 
Japanese war ? The hon. Member 
probably was not born then. The 
Russian plan envisaged that there would 
be 5o % increase in the national 
income after the five year period. I am 
comparing the first five Year Plan of 
Russia with our first Five Year Plan. 
It is no use comparing their last Five 
Year Plan with our First Five Year 
Plan. That would hardly be fair. 
The Russian Plan envisaged a 5o per 
cent increase in national income over the 
five year period. By how much 
national income actually increased, it is 
not easy to say, as available estimates 
differ. We have the testimony of a 
sympathetic economist like Professor 
Bobb, that so far as consumption was 
concerned, things did not work out 
according to the estimates made in the 
Plan. Various unfavourable factors 
were : 

(a) large scale slaughter of livestock 
as a reaction of the peasant to 
the collectivisation campaign ; 

(b) unfavourable movements in the 
terms of trade, which sharply 
reduced U. S. S. R.'s capacity 
to import ; 

(c) rise in defence expenditures 
instead of a fall as visualised 
in the Plan. 

All these factors, instead of doubling 
labour productivity, which had been 
envisaged produced an actual increase 
of 41 per cent. The point is, agri-
cultural yields were estimated to rise 
by 35 per cent. Actually, the average 
yield for 1929-32 was slightly lower 
than the average for 1925-28. This 
was partly due to the two bad harvests 
of 1931 and 1932. 

SHRI B. GUPTA : Price should be 
taken into account, and the distribution 
of the national income is a very vital 
factor. 
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SHRI C. D. DESHMUKH : When 
there is no grain, it cannot be distri-
buted. That is why a lot of people 
die. 

The most remarkable achievement of 
course, of the Plan—and everyone 
admits that—was that in respect of heavy 
industries, they achieved targets ahead 
of the schedule. Now the effect on 
consumption of some of these short-
falls was this. The prices of consumer 
goods rose rapidly during the Plan 
period. This, I think, will be of some 
great interest to the House. Between 
1928 and 1936, the price of bread rose 
over to times, of flour about 12 times, 
of milled grain 13 times, of beef to 
times, of milk 6 times and of calico 
about 8 times. 

SHRI P. SUNDARAYYA : That is 
all due to capitalists' blockade. 

MR. CHAIRMAN : He is stating 
facts. 

SHRI C. D. DESHMUKH : I am 
stating that there are many difficulties 
all of which cannot be foreseen in the 
Plan. One should not delude oneself 
that a particular system is very much 
better than the systems which are 
actually in reasonably good operation. 

Planning in agriculture presents 
special difficulties. This has been the 
experience of the U. S. S. R. also in 
spite of its highly centralised planning. 
Russia's agricultural production in 1950 
was only 7 per cent. higher than in 1940, 
actual production in 1950 being—I 
shall not give the actual figure. I have 
got them with me. 

There this led to the adoption of a 
new agricultural policy in 1951 of 
amalgamation of collective farms. 

So that is what is apt to happen to 
targets. 

Therefore I think, Sir, if one con-
siders this dispassionately one would 
find that the Plan was produced in a 
reasonably good time, that the size of 
it is also adequate considering all the 
circumstances and that there is nothing  

very much wrong with the priorities 
again considering the further objectives 
of the projection, shall I say of the Plan. 

Now, there have been certain solu-s 
tions which have been suggested by 
hon. Members but I myself think that 
this problem will not yield either to 
the Communist phobias or to the arid 
clarity of the Socialist Doctors. 

SHRI B. C. GHOSE (West Bengal) : 
What doctors have you ? (Interruption.) 

SHRI C. D. DESHMUKH : So far 
as the Communist remedy is concerned, 
because we feel that certain funda-
mental values, to which we attach very 
great importance, will be destroyed in 
the process, (Interruption) it is not 
possible for us to adopt their suggestions. 
That leaves the Socialist doctrines. 
We have really no great quarrel 
with them. The progress of the 
country must be towards increased 
socialisation and I believe that has been 
recognized somewhere in the Plan. 
It is a question of considering what 
would be practical in the light of actual 
administrative experience and in that ; 

 in spite of the confusion of our thought, 
we claim a far greater advantage than 
Members on the opposite side. We 
have handled the affairs. We also find 
how very difficult it is to man key 
jobs, whether it is in the administrative 
line or whether it is in industry or in 
expanding industries and unless we are 
able to train up a corps of trusted and 
well-trained workers, I think myself 
that we should be doing an injury to 
our cause in trying to accelerate the 
process of socialisation. So we have 
to steer away clear through the doctrine 
On the one side and through feasibility 
on the other, and in the light of that, 
take decisions as we go along. That 
I think is the only difference between 
the Socialist Party and the Congress 
Party. 

SHRI C. G. K. REDDY : No. 

SHRI C. D. DESHMUKH : In the 
meanwhile we are prepared to do 
justice and to treat fairly everyone—I 
mean industrialists or workers or any-
one—who is prepared to co-operate 
with us. 
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Now, Sir,, reference has been made 

to various problems of land distribution 
and general improvement in agriculture 
through that means. Here again we 
have had to avoid the Scylla of under-
production on the one side and the 
Charybdis of compensation on the 
other, and we gave a great deal of 
thought to this problem and came to the 
conclusion that either for social justice 
or for production and for reconciling 
these somewhat conflicting objectives, 
it was not necessary to aim at either a 
very low holding or a mechanical uni-
form distribution or doing away with the 
landlords. I don't mean the zamindar 
but the landlord. There is an im-
mense possibility of increased pro-
duction in agriculture as anyone knows 
who is familiar with that subject. I 
was myself connected with a very great 
deal of agricultural matters and I 
claim to have seen perhaps many more 
villages—about 3,000—than almost 
any Member in the House in the course 
of five-year settlement. I have in-
spected them and I am quite convinced 
that the policy which has been selected 
by the Planning Commission is the right 
one at least for the next few years till 
we see how that works out. 

Now, Sir, there are various stray 
matters to which reference has been 
made by hon. Members. I think 
Shri Guruswami said something about 
the electrification of railways. Now, 
actually, the Railway Ministry has 
several schemes, the total cost of which 
might be—that is not for the electri-
fication of all the railways, but there 
are some schemes—about Rs. 7o to 8o 
crores, and if you have all these in a 
complete list, the cost will be Rs. 
8o crores. The problem, first of all 
is to find the necessary money. 
Secondly, what I meant was the pro-
position that you will save some money 
is equally true in regard to any other 
kind of capital expenditure. The 
trouble is to find the capital. Until 
the heavy electrical industry has been 
developed, we feel that the expendi-
ture by way of foreign exchange would 
be very large if electrification is taken 
in hand thirdly, the necessary power  
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is not yet available for the purpose. 
Fourthly, new developments are taking 
place in electrical traction and we feel 
that in one or two years, new forms of 
electrical traction may appear on the 
horizon. And, considering all these, 
we have decided to wait a little. We, 
in this, I speak on behalf of the Railway 
Ministry, decided to wait a little in this 
matter. Then there was a question 
about not utilising railway workshops 
and allowing the turn round of the 
wagons to be unsatisfactory. Now, I 
have made enquiries from the Railway 
Ministry and I find that the existing 
railway workshops are working to full 
capacity, and the railways are also 
making use of private workshops to the 
fullest extent. The Railway Ministry 
has also placed certain educational 
orders, i.e., trial orders, on new firms, 
for the manufacture of rolling stock 
in the country, in order to save foreign 
exchange in due course. Then, as 
regards the turn-round of wagons, I 
am told that this has improved greatly 
in recent years, and this has made it 
possible for the railways to carry 15-
17 per cent. more traffic on various sec-
tions with the same rolling stock capa-
city as before. 

Then there is the question of rural 
credit which was raised by another 
hon. Member. All I can say in reply 
is that there is now a rural credit survey 
the results of which are due by the 
Reserve Bank, and I think that will 
throw considerable light on the latest 
position regarding rural credit and the 
facilities available. It is recognised 
that the needs are very large although 
they may not be in the same term—
Rs. 80o crores, I mean that was men-
tioned by the hon. Member. But the 
real problem is to build up an appro-
priate machinery for the purpose of 
disbursing any credit that may be avail-
able from the Reserve Bank of India 
down to the cultivator, and any one 
who has handled credit problems reali-
ses that it is not a mechanical job. It is 
not a job which you can do with slate 
and pencil, and satisfy yourself that 
because Rs. Boo crores is the re-
quirement, therefore the Reserve Bank 
should print Rs. 800 crores worth of 
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notes. That is why, Sir, the Com-
mission has made it tentative—they 
have not said so in so many words—
but a tentatative measure. In this 
what I mean is that as we find the 
actual mechanism working, it should 
be possible for the Reserve Bank to 
revise these figures. We shall see what 
response there is to rural credit that is 
put out by the Reserve Bank, and if we 
are encouraged by our experience, 
then I should say that it should be 
possible for the Reserve Bank to im-
prove on these figures. 

Now, Sir, there was some reference 
to betterment levy by Prof. Ranga. 
He is not here and I do not know 
whether I should refer to it, but the 
point is that the various methods of 
collecting the levy or assessing the levy 
have been indicated in the relevant 
chapters by the Planning Commission, 
and it is not correct that only one 
method has been suggested; and that is 
representative of the difference between 
the new sale value and the old sale 
value. The three methods are : The 
total amount of rupees that may be 
recovered in one lump sum. It is 
not a question of assessment recovery. 
Then, secondly, a share of the produce 
annually, in cash. Possibly, that may 
be most equitable from the point of 
view of the agriculturist. Thirdly, in 
the case of the large landholders, a 
part of the land may be surrendered to 
Government at pre-project rates. It 
seems to me, Sir, that Prof. Ranga got 
scared at this third alternative, which is 
intended only for large landholders. 

Then, lastly, there is the question of 
underdeveloped areas. The first thing 
to remember is that so much of the area 
in this country is undeveloped, because 
the country is itself undeveloped. 

AN HON. MEMBER : But it is a 
question of degree. 

SHRI C. D. DESHMUKH : Yes. 
That is precisely what I was going to 
say. The question is one of degree. 
But, here again, we had to select from 
among competing objectives. For in-
stance, we had to apply all our resources 
to develop the relatively undeveloped  

areas. Then, the total increase in the 
national income or agricultural produc-
tion or various other targets might have 
been very very unsatisfactory. On 
the other hand, it cannot be said that 
we have altogether ignored these spe-
cially underdeveloped or rather relative-
ly undeveloped areas. 

SHRI B. RATH (Orissa) : Not even 
a parity of treatment. 

SHRI C. D. DESHMUKH : I 
am sorry there is some kind of Oliver 
Twist tendency on the part of the 
States and the difficulties of these areas. 
There was a time, when, I am quite 
certain, the people of Rajasthan would 
have been very very happy over the 
inclusion of the Chambal project, but 
today, they just give me bare thanks, 
or the Planning Commission, bare 
thanks for the inclusion of the Chambal 
Project, and complain that adequate 
provision has not been made for the 
development of the area. 

SHRI M. S. RANAWAT : The 
Finance Minister may not know 
that we had started the project and 
perhaps, would have completed it two 
years ago. Now it is still there. 

SHRI C. D. DESHMUKH : What I 
meant, Sir, was that the inclusion of the 
major schemes was effected by us after 
a certain degree of effort—and I d6 not 
wish to be unsympathetic especially in 
regard to Rajasthan, because its problem 
is the Luni river, which is in the habit 
of going underground. But, the 
trouble about some of these areas is that 
—I say, Rajasthan again; they have not 
yet developed; probably they have not 
had the time—their administrative and 
financial machinery, and unless they get 
a reasonably satisfactory financial and 
administrative machinery, I suggest that 
perhaps they will find that they will not 
be able to handle very much larger 
sums of money. I do think it will be 
worth their while, therefore, to wait a 
little. It is only 3i years now, and 
if in the meanwhile they had achieved 
progress in the direction I have indi-
cated, there is nothing to prevent, say, 
the next Planning Commission from 
taking note of the fact that these areas 
are still backward. 
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(Orissa) : 

Sum C. D. DESHMUKH : About 
Orissa, I pointed out in a speech some 
time ago that Orissa really is receiving 
by way of assistance, about as much as 
its annual revenue, for the completion 
of a very important project. I do 
think that Orissa ought to concentrate 
on that project instead of raising a lot 
of doubts about its efficacy, or about the 
way in which it is handled or about the 
manner in which repayment will be 
made. I am quite certain that far 
greater attention will be paid to the 
subsequent needs in the Hirakud area, 
regarding I he starting of factories and 
so on, if Orissa were to stand united 
behind Hirakud Project and not drag 
other red herrings across the path. 

SHRI S. MAHANTY : That is due 
to mismanagement of the Central 
Government. 

SHRI H. N. KUNZRU : What 
about the report of the Estimates 
Committee ? 

SHRI• C. D. DESHMUKH : That 
has been enquired into and reports 
have been placed on the Table of the 
House this morning. 

I was going to say that just at this 
juncture, the Centre found itself in a 
very difficult position to promise any 
larger assistance for the development 
of areas, for the simple reason that the 
award of the Finance Commission is 
not yet in our hands. We rather sus-
pect that it will mean a transfer of 
resources—direct transfer of resources 
—from the Centre to the States. How 
much it will be I am not in a position 
to say. I shall have to find the money 
not only for the current year but also 
for the next year. That is to say, the 
award will be retrospective from the 
beginning of this financial year. After 
the results of the award have been 
assessed, then it should be possible for 
the Centre to make that special investi-
gation to which a reference was made 
by one of the hon. Members who read 
out from one of the financial integration  

agreements. It is not our desire to 
shirk any enquiry. An enquiry will be 
made, and I have no doubt that a clear 
picture will emerge out as a result. 

SHRI S. MAHANTY : We have 
sent a memorandum to the Finance 
Commission to send to the Planning 
Commission. 

SHRI C. D. DESHMUKH : I am 
sorry, Sir, under the Constitution it is 
not permissible for the Commission to 
take notice of the particular provision 
in the agreement. That matter was 
specifically considered by them and they 
found themselves unable to proceed 
in the direction indicated by the hon. 
Member. 

Well, Sir, Now I have finished dealing 
with most of the important points. I 
must now deal with only one point. 
The hon. the Leader of the Communist 
Party said that he was not going to be 
extravagant in his phraseology. I be-
lieve he succeeded, relatively speaking, 
that is to say. 

MR. CHAIRMAN : To a degree. 

SHRI C. D. DESHMUKH : Yes, com-
paring with his speeches in the past. But, 
I do not think that he showed an equal 
restraint when he was speaking, or 
understanding, of what I said in the 
House of the People just towards the 
end of my speech. What I said was 
that, if any political party decided not 
to co-operate with the Plan, the im-
plementation of the Plan, then they 
will do so at their own peril. What I 
meant was that the Congress Govern-
ment was making a very generous 
present of the Plan to all parties. 
We were giving all parties 
an opportunity of helping themselves, 
but if they do not want to do so, the 
Plan will go on, and the Plan will be 
implemented, and the credit for im-
plementing it will belong entirely to 
the Congress Party. 

SHRI C. G. K. REDDY : Let them 
take it with our compliments. 

SHRI C. D. DESHMUKH : There-
fore, I should be very sorry, if it really 
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does turn out that it is not a national 
Five Year Plan because, by the action 
of the Communist Party it will cease to 
be a national Plan, and because ti 
years have passed already, it is not a 
Five Year Plan. The Socialists, and 
the Praja Socialist Member have al-
ready stated that it is not a Plan. It 
is like the Grand Trunk Express, which 
is neither Grand, nor Trunk, nor is it 
an Express. 

SHRI C. G. K. REDDY : Quite 
right. 

SHRI C. D. DESHMUKH : I can 
quite see the dilemma of the Com-
munist Party. But, I am very sorry 
that they have chosen the longer of 
the horns of the dilemma. I once 
said thv.t if they went on in this fashion, 
they will probably be in the wilderness 
for a long time. 

Now I begin to feel that I am 
mistaken, and that they will be in the 
wilderness for ever. 

SHRI C. G. K. REDDY : Sir, may I 
correct a misconception ? About the 
Rajahmundry canal, what I stated was 
that the canal is there and it is not being 
used for transport purposes. I did not 
say that the canal should be another 
project. 

MR. CHAIRMAN : I will now put 
the amendments. 

Amendment No. 1—Mr. Rajah is not 
here. I will therefore put it. 

The question is : 

That at the end of the Resolution the follow-
ing be added, namely : 

" but considers that the report must be so 
modified as to carry out the Five 
Ye4r Plan without waiting for any 
external borrowing or aid of a 
nature which will infringe upon the 
independent status of our country." 

The motion was negatived. 

MR. CHAIRMAN : Amendment 
No. 2—by Slit i H. C. Mathur. is the 
hon. Member withdrawing ? 

SHRI H. C. MATHUR : I am not 
prepared to withdraw my amendment 
unless an assurance is given to me that 
the Planning Commission is prepared 
to reconsider the provisions and allot-
ments in respect of Rajasthan. 

MR. CHAIRMAN : The question 
is : 

That at the end of the Resolution the follow-
ing be added, namely : 

" but this Council regrets to note that the 
Plan has neglected the development 
of underdeveloped areas and has 
ignored sound and accepted princi-
ples in this respect." 

The motion was negatived. 

*Amendment No. 3 (by Shri Kishen 
Chand) was, by leave, withdrawn. 

*Amendment No. 4 (by Shri P. 
Slin&rayya) was, by leave, withdrawn. 

*Amendment No. 5 (by Shri B. V. 
Kakkilaya) was, by leave, withdrawn. 

*Amendment No. 6 (by Shri B. V. 
Kakkilaya) was, by leave, withdrawn. 

*Amendment No. 7 (by Shri K. L. 
Narasimham) was, by leave, withdrawn. 

*Amendment No. 8 (by Shri S. N. 
M zumdar) was, by leave, withdrawn. 

*Amendment No. 9 (by Shri B. Gupta) 
was, by leave, withdrawn. 

*Amendment No. io (by Shri B. Rath) 
was, by leave, withdrawn. 

*Amendment No. i i (by Shri B. V. 
Kakkilaya) was, by leave, withdrawn. 

*Amendment No. 12 (by Shri K. C. 
George) was, by leave, withdrawn. 

*Amendment No. 13 (by Shri K. C. 
George) was, by leave, withdrawn. 

*Amendment No. 14 (by Shri S. 
1Viahanty) was, by leave, withdrawn. 

*Amendment No. i5 (by Shri B. C. 
Ghose) was, by leave, withdrawn. 

Mr. CHAIRMAN : Amendment No. 
i6—by Shri Bhanj Deo. The hon. 

*For text of amendment vide cols. 1981-1984 
of the Debates dated r6th December 1951 
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[Mr. Chairman.] 
Member is not withdrawing. 
put the amendment. 

The question is : 

That at the end of the Resolution the follow-
ing be added, namely : 

" but regrets— 

(a) that the Plan does not provide for ade-
quate machinery for its implementa-
tion ; 

that the Plan does not indicate the 
administrative and financial control 
over the proposed expenditure ; 

(c) that the Plan does not envisage the 
integration f Defence with socio-
economic planning, which is the 
essence of man-power mobilization 
in modern times ; 

that the Plan has nothing to enthuse 
the masses of our countrymen ; 

(e) that the Plan gives no indication of 
training the Defence personnel and 
rehabilitating ex-servicemen in the 
proposed socio-economic drive ; 

that the Plan discloses no programme 
for manufacturing stores, equip-
ment and other defen,e requirements 
in this country ; 

that the Plan has not considered the 
vast possibility of utilizing the Chilka-
Gopalpur area not only as a defence 
base to protect the East Coast 
but also for coastal industries and the 
development of agriculture ; 

(1,) that the Plan gives no indication of 
utilizing the Hirakud area with its 
vast mineral and hydro-electrical 
possibilities, along with the protec-
tion it affords from possibl- enem ∎  
attack for locating Defence industries ; 

that the Plan does not take proper 
account of the dangers besetting our 
social life and stability through the 
repercussions of the policy and means 
whereby it is expected to be carried into 
effect." 

The motion was negatived. 
*Amendment No. i8 (by Shri Raja-

gopal Naidu) was, by leave, wit hdrawn. 

*Amendment No. 19 (by Shri, Raja-
gopal Naidu) was, by leave, withdrawn. 

*Amendment No. 20 (by Shri Raja-
gopal Naidu) was, by leave, withdrawn. 
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*Amendment No. 21 (by Shri Raja-
gopal Naidu) was, by leave, withdrawn. 

*Amendment No. 22 (by Shri M. 
Manjuran) was, by leave, withdrawn. 

MR. CHAIRMAN : So now, the 
main motion is before the Council. 

SHRI H. N. KUNZRU : Before you 
put the motion to the House, I would 
like to point out one fact i o you. When 
the Prime Minister placed the Report 
of the Planning Commission on the 
Table, I suggested to him that we should 
have more time than he was disposed 
to give, and he said that it was quite 
possible to discuss the principles and 
objectives of the Plan in about a week. 
He thought only the fist 3 or 4 chapters 
had to be read. Now, the Resolution 
refers to the progiamme, that is con-
trary to the view expressed by the 
Ptim Minis,  er some time ago. Is it 
fair o this House that it should be 
asked to express an opinion on the 
programme contained in two bulky 
volumes in the course of 8-9 days ? 

MR. CHAIRMAN : All that I would 
like to say is that the Prime Minister 
when he made his speech, made it quite 
clear that there was no finality about it, 
and this Resolution says "Records 
its general approval". It does not 
say "approval of every detail in the 
Plan". Subject to that explanation, 
they have given a motion that the 
Resolution to be put to you is "This 
Council records its general approval 
of the principles, objectives and pro-
gramme of development contained in 
the Five Year Plan, as prepared by the 
Planning Commission". Well gentle-
men, you want to have a division ? 
Well, let them have the pleasure of 
having it. 

MR. CHAIRMAN : The question 
is t. 

That this Council 	records its general 
approval of the principles, objective nd pro-
gramme of development contained in the Five 
Year Plan as pre' axed by the Planning Com-
mission. 

The Council divided : 

I will 

(b) 

(d) 

(1) 

(g) 

(i) 

* For text of amendment vide cols. 1981-1986 of the Debates dated 16th December 1952 , 
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